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[Mr, Speaker]

fully knowing Article 105, I think we will have
to bring a privilege motion against him.,

SHRI NAMBIAR (Ttmchmpalh) Today
the Speak the highest p

d:

MR. SPEAKER : The Speakerand the hon,
Members are of their privileges. I
hope that all the other wings of the Govern-
ment are aware of that also,

Now we adjourn and meet again at 3 p. m.
14.02 brs.

The Lok Sabha adjourned for Lunch till Fifteen of
the Clock.

The Lok Sabha reassembled after Lunch at
Four Minutes past Fifteen of the Clock.

[Mr. DepuTY SeeAkeR in the Chair]
*DEMANDS FOR GRANTS, 1970-71—(Contd.)

MmsTrRY ofF EpvcaTion anp YoutH Semrvices
—(Contd.)

=it v e (®ATR) : IaTeAE
wgvea, fasr daeT 9T 9T F 987 §
os fadgs st agar § 5 o gaz
o Wedt g grar @t 99 AT OF
ey grat &1 frear gig qer 1 ag Aw-
a7 # faar & &9 wq 981 | I
@Y At a1 g% faar wAEg § guer @
gha gt fear 9F | gF a1 Hio gdo
rio Ao AT AT AU TAo dio o
Ao o | FIFT AT aEA A
fadga @t s€m & g7 A doal &
A maeT § o1 ¥ IJg@T FUT
o wgo aMide ATTo & zadAr fwear
fang 71 § 5 qgf 9 weer=Te, AHAT
F1 oy [zaEy A IAF G| S
AFHLATE &1 T@AT §, I 9 (1 &)
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oW oF Jome fad daE dguae
WY o ¥ srgdwen w0 fag § @
TF HTo THe Mo ATTo F T IFRT
A §, T AN F gY AW TF FEL
T HIAT-TATAT A g T4 FQ@ATL
Faguxr &1 16 e & F@aAT< F7 A9
93 ot & fF g7 AT A oF FER AT
o7 FF A9y ggrar 1 F agm fr
T gIga quA FHAfE w1 oFg H W
IR sgi W frrsgaaad
T AT FNT-THT 9T TH TG TH §EL
& fa=T $T7 A1 FiEww T FK )

#q & qra g& FEO7 AT a9 gfgn
at IITEA AR, A% WEEA A AT
FE g A W A faen sraew A
fager g @l & a1 @ fear g 5
FH-F 1 AT e aar g fEoaw
At 3 fF 3% A7 FY 0F FIE o
Fdrarg 1 aga & gUT WA fRar
ok aga & faardim o afadw faar
AT qArF agf W&t § 1w Py
gt ot 7 foE # ot sgrd fF R
gfaara & gaifas asa r fawr § o
wafaa e faekard & wmm S0 agar
faer Jraar | FF FAF T 9T qg
aes ¥ @ ¥ 9 wgr fr dfaam &
gaifas gav ot W N Fwa § a@ar
fawar ar, srar 45 & gafas, fs 14 @9
N IW AX T=AT A ArforAr GrT 9T
sfrard, s&Q ar g faar
1 & A=, g I A1 g AT A AT
2@ gawr WE M sey EFF
gasr g A Aw Af g fF s aw
g &4 1 fer ag Fea § fr gard faer
Farm ®Y Gar 79 fAaar g ag v gw
F1 &gAT A1fge 1 #At Y T 7g AWES

<,

*Moved with the of the Pr
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& fr 9% arq wmiEdy g€ & @Y W 9
w41 g a1 73 W+ g, 95 AT AFHAT
¥ | qEU A A Avwm at g A9
#aaa & 4 ¥ fag 9w, #90fF a8
R ETAFL R E N F qwa H, 05
T g9F F g A

7z gfrard areitw # qrA ArTaATC
Fora &1 % va qgw ¥ wFm Fr e
fegeam # ong & s wrfeas famr-
w4t & faardt o= =pel § ogT I £
MEEF AT TOTF I FF qT@F
I9T 3w, fagr, weq "W, @ FE
arze, fefgre @1 s st «rf @t e
g, agi 7w ¥ fAq zegzE AF 1§
WY AT TFA A AT AR wHA F Ay
AT I q@AT AT TTEAEE AH A @A
;U AFT AX T WA { AT ATH
BzdY § ey E @Y AT qFQ T AN
&1 39 gz § wen fagr g &) ga¥
At F3Y saiEr gy wietE A gy
F geqit # fadfy g€ & afea exei 0
Ziz-gze AE § AT q5W AW AFLAF
£ 1 g} faree w4 o 7 A=Al M qOEwH
1 W a7 Wreg af W A gad
AT AT 3T ¥ q=91 ¥ fag Tguga &,
A ¥, 9238 ofsws wma § W@ 9T
1&g, A=-81 TTAT AT FH FE AT
R § | FET T FAfe, FoamE A ifaa
T & 1 9 AU A AT FEH ArAA
W FI AT AT | XY TR AT
2 s fagr soft st @7 afsas @m0
T FW & QI H qOHIT FIA IS AT
T ASY IIW & @7 BW T4 I § A/
# f5 oF g9 WY §7F wArA7 & g
Zar =rfgg 1 UM IWF S A AT
foer & faer 3| w1 Saow @A
Tifeq
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a7 & arsafas faer & a1t # fryes
F&T1 | Arsafus faeir §  areqiqsi I—
I} q| IO WA F g, IR fawF
g, T wsy wdW ¥ g, —aaw 3g &
TIT 9T TEFET FUAT JG1 § A 60
%o it fa iy &1 f AW aF—
IO 93 F 7ga ¥ fagor gerst F
aiH gad FEr fF—arearaFi Y a9
®arg gl faelt | uw-uw foaw & foadt
famo geqrd &, 1w dl & IO Ay
fawr ¥ faaet fome deqrd 8, s7 ot
fareror dearst & oF g Ay FA9T )
w@H AW § gfamww swenig o 6@
A% ¥ AT I ATRC Afeqn F 1 737 9
W oF @ ARAr dAw g fEwram g
ardmaT qig 1 fam fe o faw #
sigh, @A & 5 owdrd g g g
T e A & WA @ AR oF AT
frem & wefferdt aft g€ &) o waR
F15rq Ffaaw 7 v 337 91 fF sqeqrami
F g4 wia grfeas faming, wreafas
fegma @t fazafagmg §1:2:3
§ aqma ¥ v Ifgd w@lF
A9 A% FgT ATA 1 : 15: 35 & faamw
# 99 go &1 & W+ w@hea ¥ wiv FE€0
|1F AT F ASMOH F FAT WA F I
¥ fFosq@T T @@ $ frar 9@
feagfra @ d W s &9 8
qg "ear agar wAr Fifgd, Ad ar 0w
& F1H $ A A AA9F §, TG A8
fazafagraa & steqras gf 9 arfeas
froma &, 99 & ¥ FIAT BT
W g 35 ¥ fad agy aw
[Adt & 1 9t 3¢ fa7 gu & smF gAE
&1 ¥ war, St ¥ gOR 98 HAFLA
St AT ¥ 1 9gF 95 AFWd F wraEr S
WY AN A WA A T AT
¥ 17 99 §3 Aradragy § @ 5@
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[0t sz fas]
frae arearg o §r A w1 £ 10 wo
qF qar a1 fF g 1930 § 379 8 %o
aifa® 9% T AT 91 | a9 § AF HS
TF FAT 2 Fo I T F THAT AFAT
g frafer 10 & & fEFH T
FOm ? 4g A qEA19F F AT FT I
g, & aigm fr A Afleg ST AT X
TIF 1

o7 fagafaaeg &t aF st 2
5g faframr F s oy M E 1 =
fagafaerreral &1 s sra 2fEd 1 aoig
woa v & famafagrew 9% gg #§
g i aifgg Famar, gargar g
#1§ GAAMT § A TG gAT §, T
STaTgTATd A F AW WA G, TS
FA AT AIGT AT F ATH T FAM AL
qiEt I9F OF F ATH 9T AT AT FAL
A A R e 1 gfar & fae d
i 1 famafaaeg T et woga ar
sify ¥ A IM @R I IR R
aaear 92 | fazafagraa w1 AaeEw
drar & gfaar wT S famr w1 a2 g
At faar &1 N AR FEEE 9T
g fawafamea § o o799 fgg @Y
fagr @1 &AM, gaawra w far W@
gy, £mé #v famr o amddE AR
gad w1 famr ot M €A Faww
Fearsi ¥ #97 qg AW TG @A A Q
§ | aga BN, TE A R H wmA A
farerr w7 & o AGTAT GIEE,  IEA oW
weq awr ¥ fadas G foar 5 aew
gfrafedt ¥ T @ gerar arw at v
gea gam | gArdy arEf & av sto aAifgn
7 T Al WAL % U9 9T
Il g1 fF ag gz gy )

FrT TS At areRd o g g ford
faﬁaﬁtg«maﬁm-mwtsmtm
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af=z At afesws & qigz ol & H
g AN, OF TEE A JE SH 99 |
@ gFE g, glew @), gfrafedr @,
Frow ¥, 99H ¥ g a1 gaerwr A
fasrat 1 qig g #w,  yfaere
FTASA, SIFT FIAN, TG F1AS A1 A
Fay § ag W a3 @7 wifgd 1 s Az
T2 741 g a1 A gEh Ay s
FAAT G A FHT AT FT AH
TR G FE1 920, A3 S ag F0
awg 7E g

arsr giar #v § 7 aqred  gfaafad
H2 Qe ¥ afes guanE agw ag
e FifF 13T Iz o Faan gar @ e
fazafaarma’ | & avg & seftng gfiva-
fadt % o feg TeF 05 X g ow
frafaaag & s £t gfes wegw
gl *W wWifs Tgf faer & gafan
farafaaraa | ag aga wwar adwr 2
oq @g% =T #T famfagsg § qgy
T qF A% fammr fead g A
afrd faer @ w1 W a3 @
aifedr

st go Ao @i (FTNT) : el
fazafaaraa # 45 qodz fgg @eh £

sit s faw : & @ g &R
Fgr fF ag e FL agh iy &4

TEH qE WG A A sy g
WY1 F GA9 B GET A qga I
FAHT T | TR AL A HY Fo %
ATHO A HYL TH 9 FIH @9 g€ 1 W
gy H Hgal T A T W@ g TeEgR
gfrafgdt %1 oF agFr somefa &l go
FT HEA qIE FWIF | qq qg AT
gfrafadt & wxdt &% sar & O 7w
A @ I@rg 1 9u¥ A q@r g
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afadt ¥ arga Fiqa av WaeprT # qar
Soar & fs 9aX dle Qo H Froed
AT A5 o1 FT IWHY @ AT 94X
w1E foar e &1 wEH ¥ e faer
warem F1 fawma #1 5w gaw g gfh-
afedt & Waegr A fazdr fasit ar
I e fF 991 W wAEaT
frdr fao gardy #t fagdr fasv
Wzt arge 3 fowr & f S -
g% ghrafast & g ¥ gar fear &
fr agi o Freeadr @ A ¢, wwfan
EH 59 @F &1 g 9@ aSd | [T
gfrafadt # s Froemdt g Ft @
gidt, sxig w1 fear giaafedt & i
q@F Sar #1T agr wEqeddr afgd F}
I g, @ & gaw awar 91 FI gAR
Tt i, afFT sreEd W@ F am
qT g w1 qAr gfaafady ar wmE
gfrafadt 1 agF1 ez gfmafesr &
93wy AR agt w1 waw FY
d9fF gAY Frread w9 o ff gafad
I W Af A A T A FE
wEIT AN ? Wag F v AW
F1 forad feal & qeamT @ & 7

o fag atg v e sgaegr 9+
@ & 99 dsh AYAAET F feamn #
qaHr Wi § A et & afon
a9 gfeq A & 1 WF FaTET A FY
adl g | fard st e ot aar-
FTH BF @AW § AR wEE dR A
A% 931 $IW & | IAF A7 I g AN
Tgd § av asadr FqT a7 F faway §
T AAAT §F 7G| ag A Farn
¥ 339 sau-faw aww & semEr A
G T FWE |

Fagar § 5 gt Wt wEEm
AT F AT A T grE wE | F
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I fga Fe€mr 5 & 399 oo
F@T g, § s gif, 9% agd a9
I frmsa t wrar g, afs ag
gaF a1 AN g 9w adi § wifE
aE IW F7 A9, I TAIT AT AW
98 |1 AT FT & A qE §AA
& Aadff asa €1 A% ufygew & @
w7 q4 § 1 e e fF ITEr g
98 HI AL IW 1 96T fraag ¥
FIAAT & 1 TF HAT § Y Fo o T
AR gat AR § o fmr s g
S Jg AT AT FEATAT FW & 9T A
I AT TS AXEN e T &
TRIA F qT AU FIT GAT FIAT 47 1 48
99+ §9 A1 AT § 1§ o ¥ A
uZ A, 792, "EH, Af7 fara, @ify
qfa, adl faang, wgwa anfz g+ 1 a8
%9 919, Y7Eg 979, 9919 919 47 €3 |t
i § agaAr #7ar & 1 fae w9 75 9w
1 qge T sl T A @Am
59 | 99 g gAS T AN a7 T
AAF & AMHIT 9T Irer-awa av
FO AN fawr sgvewm w1 oanw g
AT | G gMT AT AT geHty
IMFAFT WA T 39X wgEfr
ag NYAq faer sgaear a § 1 =10
g anda-3y  fawr swaEgr adfr ) @
sifasfier fasrsr &1 st awe 2w

-9 Tt sagEA SEW AT W ag

w2 sqFEdr g 1| wF w2y
faretr sgaear w199 gRi 97 o1 &9 3
F1 g3F JT WA g ag 18 @i Wy
€ IW a1 A0 B Frierr-warfaare w7
g fmm @ Fifaw weT F0m ) 99w
g F1a § 5 faadf s aregies
T fawr g7 w1 faer gewrsi w71 771
am 21 = wyg fagd &1 fadas q@
g i g fe 18 e ¥ R Fr Iw
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[ sgaT fa ]

a &t aifanr garfasre &1 g5 fear
T e Ag #A) AT faar Smar g ?
&9 18 @re &Y IW § qead & A
#Y TR FEm FFifaw ) andy § afwa
o7 3@ & fad FFT 7 N T@ P,
sogm W A 57 A Aram
7Y § a9 9z 73 § A NF o gfaw
aEi st g T s g Az dr 18
It I Al St g% feAm ¥ fay
qraa®! fax &1 64 ava &1 gyar fagrd
AT FAIT gAT, APKT FgiA AZHT @I
wiifs ag are-2g difa @ § ad-Ag
wfa adf s &1

= atg 3 & #ir 5% fF e oy
eastaT qgr 9a v g, e Wo X
FIT T ot qgr€ I WY § IAN AAfrard
gfadt # gar wew JHT =ifga | @A
1948 & TrargenT A137 3 07 feqid
H gt a1 5 afaad gfad & war
RAG AA T F 1 gW IEFT CF Q1
qiw ¥ @ &G | & ga¥ aiw FEm s
THY 937 Ay AT 93 q gl Ay
feqweft @@ aT farsar sraeqr § oF
Fifa a1 afrand gifad £ a9z &
Fe A1 famdt &1 femar mefarax
AT & far a7 g, @F FA740 §H

&Y g1t

Wi F g § AT war g s
A FT AT HAFATGT F ATH 9T
faerfadi #1 qgam frar sW@ & &k
ga & f% ag wwfs ¥4 w14, ag ag
F3AT a7% &4 | 59 97 W F0 vt
wraAfy we g A Tgr &, I IEH
feear & 481 famr & uwHify s @
agi @ 41 & argm fFaf sw
qradt uAAIfa # fgear & freg &t gew
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F%t & gw osdlg @ @ o
as uwAifa w3 JfFr T 9 T &
N A A 9T q3Mr AR g oW
FAY THA FIX FIAT, IGH g T T
FlEiT an faarqig & fow fan &
qg WA A FA, 3o Fto Fo ATTo Fo
T 1 gTHR # famr A oF fam
qUMET § SR JIT Jg AR A2
&7 e |

MR. DEPUTY SPEAKER: Shri R. S.
Arumugam.

=t go Ho @i (wrawer) : Iwrsae
AZITT, TF T ¥ JITAT AT AT GF
I H 1 I OF FAaaq & fam qe awa

a8 Frr AT @r

MR. DEPUTY SPEAKER: Please listen.
We have far exceeded the time. Your party
has only four minutes left, and the Minister is
yet to speak. I do not know how much time
he will take.

ot go oo &i : garw zvEA frEA ¥
faar g ?

MR. DEPUTY SPEAKER: Your party’s
time is finished. All those Members who still
have their time, the parties that have time,
must bave their say. In your case, you have
only four minutes more, and the Minister is yet
to speak. I think he will take about one hour :
I do not know.

st go Ho ®i: F TF AEE ATH
#AE L F qmar wgar § 5 ogardy
AGEH fFaq ameet T E? Hwa

‘qUA W @I § AT qgi 431 g 1 fgaw

qmar F1g §r gar wenr f& ogaT @
SIrEr T & WiT FA aAg H s
faar g
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- MR. DEPUTY SPEAKER : Order, order.
I understand your point. Kindly listen to me.
It is not a question as to how many Members
have spoken. You know that the time is allot-
ted to every party. Each party must take the
time that is given to it. There are Members
here whose party still have got some time. I
have mentioned it to you that your party has
finished all the time; there are only four
minutes left for your party. How many have
spoken is not relevant. The Minister is yet to
speak. If the Minister takes one hour, it means
that your party will be exceeding the time
allotted to it by 56 minutes. Kindly realise it.

**SHRI R. S. ARUMUGAM (Tenkasi) :
Mr. Deputy Speaker, Sir, before I begin to say
a few words on the demands for grants of the
Education Ministry, with a profound sense of
sorrow I have to refer to the breach of establi-
shed parli y ¢ ions in our Coun-
try, committed by the Ruling Party. Itisa
tradition in our country that a Minister who
loses the membership of either of the two
Houses of Parliament resigns forthwith. But a
Deputy Minister who was defeated in the recent
Rajya Sabha election continues to be a mem-
ber of the Council of Ministers. This is not
in keeping with traditions and conventions of
our country. I would like to state with deep
anguish in my heart that the Government
headed by Shrimati Gandhi which caused the
split by encouraging indiscipline in the Cong-
ress Organisation, which first fought for the
freedom of the country and then gave a stable
administration for well over 20 years and which
groomed national leaders, could not be expected
to do anything else.

Student unrest is widely prevalent in our
country today. There are many causes for it.
The students feel that they do not have avenues
of employment after their studies. Neither the
State Government nor the Central Government
have been taking necessary steps in this direc-
tion. Instead, the Ministers dissipate their
energies in engaging themselves in altering
the names of the roads and streets and unvei-
ling portraits and statues, whether the people
in that area like it or not and under that guise
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are encouraging collection of funds : They are
Rot paying any attention to formulating Jjob-
oriented education schemes which will give
some hope to the harassed students. Therefore,
it is no wonder that in these circumstances the
students are agitated and confused.

We have not solved the language question
in our country. Nehruji gave an assurance
that, 50 long as the non-Hindi speaking people
desire, English would continue as official
language. But the Central Government have
not implemented this assurance in right earnest.
Inmy State of Tamil Nadu, Dravida Mun-
netra Kashagam is in power. Even this party
has no definite language policy, which is creat-
ing further confusion in the minds of the
students there. They said first that English
alone should be the official language of the
country, and they demanded that the word
“Hindi” should be removed from 17th Chapter
of the Constitution. They tore off that chapter
from the Constitution, made it into an effigy
of Devil and burnt it. Then at the time of the
general elections in 1967, they confused the
people saying that all the 14 language should
be declared as official languages of the country
and English was not onc among those langua-
ges. After the elections, they stated in the
Legislative Assembly that English and Tamil
would be the official languages of Tamil Nadu.
They did not stop there. Without looking to
the future of the students, they banned Hindi
teaching in schools and also disbanded NCC.
But, after some time, they made another somer-
sault by indirectly accepting the use of equi-
valent Hindi command words in the NCC.
Later on, in the recent DMK conference held
at Trichy they declared that the Central Go-
vernment should pl the
given by Nehruji in regard to the official
language, which I may point out, is the policy
followed by my party. In the Parliament, after
giving an assurance to Shrimati Gandhi that
only 10 members of their party would vote in
favour, they brought forward an amendment
to delete Hindi from the Constitution. In this
way they have created a great confusion in the
minds of students of Tamil Nadu.

**The original speech was delivered in Tamil.
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[Shri R. S. Arumugam]

Nowadays, it is not uncommon to find schools
remaining closed for prolonged intervals. (Inter-
iuptions) The students who do not subscribe
to the policies of the party in power are being
subjected to a great deal of harassment through
outsiders. Students are the buds of humanity.
It is not possible for any one to suppress them
by force, nor it is fair to do so.

The students throughout the country should
be educated about the history of freedom
movement. Though a mention has been
made in the Report about the publication of
History of freedom Movement in English and
Hindi, I do not know whether this book has
been published in any regional languages.

National Council for Educational Research
& Training do not seem to have published any
text-book in regional languages. But they have
published text books in Hindi for classes I to
XI. I do not know why this kind of partisan-
ship should be shown in the publication of Text
Books for schools.

Under the National Programme for Core
books, a number of books have been published,
but no regional language scems to have derived
any benefit out of this programme. Neither
the Central Government nor the State Govern-
ment have done anything in this regard. God
only knows how many books have been publi-
shed in Tamil under this programme,

Under the translation programme of Univer-
sity level standard books of Britain and America,
2,700 books have been selected. But so far not
a single book has been translated into any regio-
nal language.

Under the standard works programme, the
Commission for Scientific and Technical Ter-
minology have published a number of Univer-
sity level books. The number of books publi-
shed is 181 ; out of this 159 are in Hindi and
the remaining 22 in all other regional langua-
ges. I would like to know whether this is the
method by which regional languages are given
the necessary impetus for development. I feel
the regional languages have not been given any
importance in the scheme of things.
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In Madras, a World Tamil Conference was
held some time ago. After the Conference, an
International Institute for Tamil Studies was
set up. Through this institute many works of
Tamil literature like Thevaram were to be
published. The UNESCO also came forward
to give financial aid to the institute to the tune
of several thousand dollars. Nobody seems to
have utilised this opportunity and published
good works of Tamil literature.

There exists a library in Tanjavur by the
name Sarswathi Mahal Library. There has
been a long standing demand to declare this
Library as an institution of national importance.
I do not understand the hesitation on the part
of the Central Government in this matter. It
has been mentioned in the Ministry’s report
that they are in consultation with the State
Government. How long will they carry on this
consultation, I do not know.

Inour country, there are more than 10
crores of people belonging to Scheduled Castes
and Scheduled Tribes and other Backward
classes. But only 9 persons out of these people
arc given overscas scholarships for studies
abroad. In the same way, only 9 persons are
awarded passage grants. I want to know why
they cannot grant more scholarships to these
people. Is this the manner in which the Indira
Government are extending concessions to the
Scheduled Castes and Secheduled Tribes and
other Backward Classes ? The Scheduled Caste
Christians are not being given any Central
Government scholarship. Why are they not
being given? They are also backward and
poor. Therefore, I would like to remind the
Minister that the concessions should be extend-
ed to them also. Though they are christians,
they hail from Scheduled Castes and Scheduled
Tribes.

The object of good education is to inculcate
good conduct among the students. But we find
that ane Ritwik Ghatak, who made derogatory
remarks about Mahatma Gandhi, has been
awarded Padmashri by the Indira Gandhi
Government. The Jadavpur University Vice
Chancellor invited him to address the students
of that University. Is it the way to foster good
conduct among the people ?
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Politics is being injected in text-books.
Efforts are made to introduce communism in
the Text books. Thishas been pointed out a
number of times by the Members of this House.
I want to refer in particular to a case in Tamil
Nadu. I would like to bring to the notice of the
House aquestion paper for the subject, English,
sct by a District Educational Officer, who,
naturally, isa Government employee. I am going
to read out the questions asked in that paper.

SHRI G. VISWANATHAN: Sir, on a
point of order. This question was raised in the
Legislative Assembly of Tamil Nadu; it was
discussed threadbare and the Minister replied
toit. I want to know whether this can be
discussed in Parliament.

SHRI ARUMUGAM: This is a matter
relating to education. So, I have every right
to refer to it.

MR. DEPUTY SPEAKER:
brief.

Please be

SHRI ARUMUGAM : These are some of
the questions asked in that paper. First: what
will the DMK do if the Central Government's
actions badly affected peoples’ welfare? The
second question was : which is the top
policy-roaking body of the DMK ? The
third was : Who is the head of the Central
Government ? The other questions were :
what did the General Council of the DMK
spell out in its political resolution? Does the
DMK support any particular individual ?
Respected Sir, I would like to know whether
this is a paper to test the knowledge of students
in English or it is a DMK propaganda paper.
If this is the direction in which education is to
be imparted to our students, what else can onc
say except that it is a matter of grave misfor-
tune for our country.

A very able person, Shri V. K. R.V. Rao,
is incharge of the Ministry of Education. He
knows the pitiable condition of the teachers in
our country. Teachers are paid very low
salary. I therefore request the Minister to
evolve a national pay scales scheme for school
teachers. With these words, I conclude.

SHRI D. N. DEB (Angul) : Mr. Deputy-
Speaker, my first submission is to urge upon the
government to concentrate their attention on
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improving the system of primary education
throughout the country. No doubt, educationis a
State subject but the Central Government is fully
aware that the States do not have the finances
to meet their requi and k ing it
fully well I do not think it will be wise on the
part of the Central Government to neglect
education in the States. If the Central Govern-
ment had any sincere desire to improve the
literary in our country based on the improve-
ment of primary education, I do not think our
percentage of literacy would have been so low
as it is just now. According to our Constitution
primary education should have been free and
compulsory. One is disappointed to find that
very few States have beenable to implement it
and it is mostly due to financial difficulty. The
lot of the uneducated mass as has to be impro-
ved. The best way will be to make education
a concurrent subject if the Central Government
does not come forward with the financial
assistance as required by the States.

Primary education is the base on which the
entire educational structure is based and it
should be the duty of the Central Government
to look into it and see that the States are
provided with adequate financial assistance.
While going through the report I found a ray
of hope as some pilot projects are to be taken
up. But I think it is still under survey and it
has yet to be implemented. I would request
the hon. Minister to see that these pilot
projects should be taken exclusively in the rural
areas to start with and especially in the back-
ward areas and the under-developed region.
Special stress should be laid on improving the
standard and quality of primary education.

The primary teacher is the most neglected
person so far as his emoluments and his service
conditions are concerned. Several State
Governments have tried to improve it during
the past year but even now the primary teacher
is the lowest paid man that can be compared to
a peon. Sometimes the peons get better pay
and amenities. In some States it is as low as
Rs. 70 to 80 per month. It is the primary
teacher who prepares the base and the founda-
tion of the student and if proper teaching is
not provided and well-qualified teachers are
not employed at the primary stage I think the
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base and character of the student is bound to
suffer. The quality of teaching staff is a
necessity which has to be improved and unless
proper emoluments and service conditions are
provided we can never get proper people to
d the child Back d and under-
developed States like Orissa; Bihar and Madhya
Pradesh require special considerations as far as
financial assistance is concerned. It does not
go well to say always that the Centre has no
money to provide and help the States and
education as a State subject. The time has
come when the Centre should come forward
and help the States with extra grants and
incentives outside State plans should be provi-
ded so that the States which are far behind can
reach at least the all-India level.

Many new colleges have been started for
higher education but they are hardly well-
equipped with proper staff and basic require-
ments such as library, laboratory, hostels and
other necessities. It is the financial problem
every where. If the Centre does mot come
forward with the financial assistance where the
States fail I do not think development of educa-
tion can ever be successful in our country. As
such, democracy can never be successful at the
same time.

If it was a question of getting a degree or 2
diploma to get a job,as we used to have that
sort of education during the British regime, it
was all right. But certainly our aim should be
to produce well-disciplined and educated youth
with character, knowledge and integrity. To
achieve this we must fulfil the basic require-
ments and provide well qualified teaching staff
in our institutions. We are living in an age of
science and technology and our system of
education should be oriented towards and based
on that.

1 have a demand from the point of view of
my State. The hon. Education Minister has
been ignoring the case of Orissa for opening &
circle for t and
excavations. Orissa is very rich and abundant
with prospects for such rescarch and excava-
tions. Simce the time of Dr. Katju when he
was the Governor, Orissa has been claiming to

o
gical
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have ‘:mc circle and the same claim is still
dum regarding this has
already been submitted to the Government of
India, Department of Education, and I hope
that the hon, Minister will be able to do
something’and help our State in this.

st go o @i : INeqy wPEw, ¥
Tgd wAa § f5 amow amem @l
quardt & ot g e faar ) & sroer
@ T FT WA FW F Pifaw
FRIT

¥ gl et ¥ gy gaw
O aTa gE FET Igar g oy fr
I e fad ® ge e
FE At fE ge #@ gy geer
gaeT ag fomr §

“The future of the country i i i
the i e ry is decided in

A memor

F s

. IUTSAE WEEA, FAR! AY IAFEA R

fr gt sa ges # &% gAY i
FIel & ? gEifE aTRr AT Y ave
gsgrawr § Fawew goF § dgaz
AT wgy § Wi afs IUE smaT
FIFT @I 1T, gHRIHT q¢ AAL TIHT
g @ aga @ S O gmR agh =9
wr & W FFAT INRA A FHAA
Tgar W@ g A v gE A
aor g T FC faed gwfes g
66 ¥ usy gwr ¥ Y a3 §EF IIMAI
ar g1 & fomd fod f5 quda sfaw
g5 frar mar i, fagw el aiw
gfear 71 oot f@iE aq 68 HT &y
g afsr $1 awg aff wmaw et s
Qg ¥ ag a3 O # =i
gaig G2t & ? a6 Al @ew F @my
Iy ey @fs ey gufas @
SAFIE &1 g% 7 g7 7 qIF aF g /T
foiE 3 & a1z wMfad #9 F @A
IR IAW A3 WY & T g adwt
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e F g § 7 ag o oifw gErkd
¥pac YR W FFEA qgEr @
& STHY TUAT WA AT Y gAF A F
) AT FIA F oAWA T AW
M ug Fgi aw gaifes ! wEdd, @
Yqreged § @ NG qgrd &,
feer vt wgr st & Famy sew §
geafaw awgal 1 wFAT arwi & e
¥ aped dar AT &1 WX 9 FAg g
gagiar & Fr star f owd WA
gax § foed qorded grgr ass
¥ fammr § O @F W AW AT AT
#r wf & (vwaw) evmEm g &
TET FIE FEMT | 7g § AT g
fgear f7w, g& 5, ¢AAT 66, TAH
foram & :

“wfeadi F AW WE F@ AT
qaAdft § @@ & faygum fegdl &
faer o weam & fa¥ awtw F aAqw O
FCfaar 17 @1 wr 9 & T=60 w1 4g
faarar & f& gad FB<@ &0 J9@T 99
F faar &Yt § segfadlsr § g A5 @
® aggu RN § 7

e wrg faer & gwrw sfem,
fgear <A, g% 18, CSET 66 §—

“guar 7 g F fgHl w1 ad@
JEd ¥ AT 8EE ¥ AW IW
& uat & qIar «1ar AT A1t w1 qiS¥
T F fadr worg fear ("

a1 gg WA ZA ToAI w7 GFEA ?
AT 9 9FIUA T IAT I AT GAAA
g fFgg geF ¥ avgt FFAT TATHRA
a9 grir 7 ag TRz 3w §

st eftas wma (FETE) A
fewerfera dved &)
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st go 5o wi: F T ¥ & w@
g frenme sfagra #ag @ % wgqz At
& wfia<t #1 firon &1 T ag « gfage
3w gl & gAm F fadr geamw
¥ A5 @Y 1% | T BeeY ey AW
§ fr faast s & a3 a8 oo @t
qifgd f& o@ anewt 9rar g 99, T
IFF AR ag $92H 1@ 9| AfwT Fer
IEF T W ug aw feaw afs
gaafsr afT 9T  woREl AT
el Falw ¥ uF AW daT 1 9
4T gt AT Wgy £ 7 eT @ ag
amed & frv 19 4% § g A9gE F AR
TNy Eed AR AT ¥ @ AP AR
g9 q5F & daqie ¥ &4 J Fer faar
FT 99 GF at AT F FH AR & 9
# g fral & 9 w9 AT W@ §,
frmEar o2 | g A @ fd fag
g7 1966 § Fwrad gL frar war av
FT 7fl gg fiw g fagwr g@r
gt ¥ QA § &R e & @R
agl @r @y ¥ v A gk F_L R
fagwr @9 fgamr wwy § ! Aage
dEe | A s |

fred a@ ag § fF agy & ad
A § 9t A% Jar FEAr & AT Frad
TF gAY TR GO F I@OHT AR )
# ggamar § fF 39 geF & aw
faadl w@rd & ITHI FUAT F HAT AR
ged F71 q1F famar Tifge, =7 9y
Y, T 94 g1 1 fedt gurd AvAe Faa
21 9% TATA & FARI AT AR §
gt fageam & @ am &1 fgedt oy
arfed, feedt et sifge foedt § aim
st wifgn, fdt &1 ggar dfea
Farar Fifglr | AfF7 7% Fanar e
FAM § IR AT T GIF GIT T
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A famar o 1 aR s e
FA FY waEN ot @g@ ¥ g
argy § fedt 93 @t ag i waw
FiedtegaT & @s ag fear gar g0
Afga o o= fardy enel § waed Sy
? SEF 20 TR # OF TR §
weaQ fogd & dera wif @y
%\ g tfw a1a § | N wewT geww
FraEE FAT E AH IE 20 FEIE
9 Y FT FHAT & | A @Y AW
I S AT9RES a7 99 20 AT F IH
F A FTFAT | AT 9 OF FFER F
A9 A F qar frm g Fra ¥ fr ow A
Fagr 5T qF 20 AL F A T,
gET 7 I WF, W1 Ag aqFr A ?
a1 Awr W W TOF 9 R FAU
qET |

gi @A @ f5 Af adm A s
Ja Fiela ¥ waew e § 5 ag &
T FAS A AT @ & 1 g7 FH
Aoz FR ¥ fr W aEe qay oy
T §34 ¥ UAEENE FOT AT SRR
g T FF AR T AFE AR Y
Y UF 5§ Siw<d A ag qAISEEE
frar &1 8 0F @@ s wigm fe
T 39 QFAE FHE H gfng aeans
3T To Yo WG FA /M T &o Ao
go & @R gU IATH §, WY A% HuT qT
gl & TN FI FHAT Y &, FAT FART
1 g @ 1§ A g ? F arowy
ug 1% g1 AT ATEAT § £F T 79 gew
F AR QE AT WAEE A QAT AT
AT gAT g 1 RE W e ggAAE
a9 § gEaAT gt g amar @ fgg
am ¥ fgg gl & s, w9 9% fF ag
g1 fafaeesr & a7 7 w@ar @
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¥ gin amddT gfew wa w@es
AW T dear FTAR W § AR g A
g & 5 Al aw sfEar = aw
¥ 39 g% & o1 @ d—ag w9 a0
TR 5% waw ag § fe wadie
a6 sfrgar r g gre T8 2

9 & g miiz & fag gw FOw
&4 ae frar war 8, fad aq fears
frer & fargg ¥ 1 ¥ @
1 %@ aw| ¥ 3 & sAwae Ad
gasar i dwgma 2 fr o9 forew
Haw 3€ ¥ =z wfafas sgw 3
A TR W FW F ¥ 25-25 we
& a1t 97 Fifafas & afr g9 w11
FT FIAT 1T |

SIEAH  HGREA, FF AGT I HANG
gfeaw gfaafadt &1 faos frar war ar,
gt ar ¥ Tifadde qE agr 97w
FT T §—FT qg qGwT EEvEfew g
figd armwal § gfafed & fad fas
AT FY 9@ wE AT @Y, AfeT Ay aw
#1€ faw adl smar 2 @ go S
ot uF Hifer ¥ ag faswr @ wmw
IEF qE CF G-I gET 7 af
9, ot 39 faw w1 efeew w9 faw
geg F gwA 3w FR, AT A
& @9 aF ag faw #1 @fwadz
F oowa Al @A ) ag adw
rafes aff @}, e Af & & adw
F g 5 75t wgia @ avs aavwg 3

o gd THTH GO (AFTT) : FUTSgE
wgie, faar daem w1 oag @aw qur
gata @r § {5 fad w0 agi and 13,
I FIA-AGX AT T TZ AMTAT &
¢ faar 1 o =ve T W fagm aafs
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€9 WATET ¥ ATy &7 OF Ara ey o
fF o9 dareg &7 19 qGT gAR €7
¥ wam, AfFw S F @R F
ey 7§ wAw 931 fw @vo fygor AT
7 N ouw ogER # s A
JIATE oY, TMo A IAY FAT A

feg=rs 93 1 :

IUISAR ST, g AF H(EIH FT A
g 5 aist garfm gar mfaa gafa
¥ F T HATMT FT WX AFT qGT AH
A mafezad ¥ ot (a9 9T &
sTeEd § ot 93t ad f—sww gfe
¥ e g% @ar 1970 @w & a7 9%
Tz 93 Nt fasmw fear @—w af
1 yaiedtg faerr af & sv § wawar
wr @ 97 aat W@ gfee § <Ed go)
Tro T ¥ 7 IWNT F vt ot R ww
af ¥ 9 ¥ §9 TF Q& Hifq F7 G
7@ faad gard s faar Sfa &
gvar ¥ 0F €952 &9 @1 3w+ few-
qEqEE 198 a2 3@ 7 @ EfF
1969-70 a4 &t wufq # adar @
g 2o TT ¥ A9 FE & qgd arw
Hagr g

“1969-70 af #, =t fF wgd q-
agfs FrwAr #1 wgA I §, gAY q°©0
¥4 ag frear mr f faar ) s
fify ;1 Fraffas =30 F &3 T g
f o9 a5 fFar mar 4, SET gHEEr
=t a1’

gaq g s wEiA ag faar fs
oY Fg ot Afg it aF s 7 N,
IaFT gHIEAT §-14 FEd, 1969 & AF
T aF §1 g9 T faun @ o w7 Ay
oY frer & graew § A% ST F¥ 9%
mg’?ﬁ'z"“"
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st gx ma @GR (Fewer)
aeverr & farerr frerdt & 4

Mo g4 IO GA Y &0 T AT
SFT HAET g Fgar g & ag vewi
w1 fagg §1380 a9 3@ wa €%
g ate d4 T R E 1 39 et aw
ag TsAl & fawr @ i@, TR g@
gt gt g, afFT & 370 wa F1 oy
FE w1 uh gefy @ @i AT
qMEAT g St IRA WA FA AW
& wiedegee § Q9 gy awe A oy
fg awa ¥ Rz al g fomafm
W AT @ I-IFA T Ar-3W qg
qay § 5 @ ot wedi 7 fawa
@ afge FfFT oder goet §
gfeada &, far 9T afas &< &), gt
#r &% ¥ afas agam fear oy, faam
* greq ¥ @Y aga &1 319 sy I
agl 9T gAE 9E o araw Ay o
¥ 99 sraew # g9 waw gord
AT g1 A 7@ 77 AR QY L A
mﬁq‘ﬁaﬂilﬂo T ﬁ'm’f’qm
afe ot foar s &1 w19 W
EOH g}, AT @ AHTC FT A9OT
¥ % AT F AT IE@IgHfAT AL
H Uy & 41 I A9 YN 97, a8
TS TE &

wegta faar #ifg & g7 ara 9x i<
fearmr & 5 =% gear a1 400 F
gfasrd &1 war Y sma, ST faan
ST FCT R GIAAT L @ FqMET
o % 1 Fg faar o=, e &
faerr Py aar e afaay fasrr faderst
1 o dow ey ww gh @, ge
S ot wera o fear ar, & g §
faF w4t wgay 99 9T MTFT & s9
9 WA FLA B HIE )
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gak  agi fafafes  argeife
wfmgat &, I agAr ot & i Y
¢ 5 sn derad @r ¥ grara §
FTEr & O Ay agarf §, s qw feg
¥ oF AR FO0 aifge 1 gafay &
At Far g 5 AR fawrfor #t #g-
q9C WT T AHFIT IF 9T fRL Y
faa 3 |

T TFT A qIAET, [T, T
arc qfegrenr & arafre wer faer
ez @rey &1 fagag fRar &1 & a3 A%
que T {5 o E W o e #
Sy w1 fag i frrmar WA
Fadal % g WM g fE WA ANy
7 YAF T ¥ Fasq wqrfaa @
oifgd 1 & o wdEw ¥ agAw F@r
g f5 ¥ g9 atr 1 a7s s@ T
16 hrs.

W WAty ¥, SnsAw S, oF
wefefezsy aqr THaaq fedioa 138
o ar fediga &1 oF ag ¥ 99K
1 FHRT N T FIH FAT 1 0F
fgge a1 @ § W Al #oAw faar
ot 9ai ¥ efefizsg w5,
IgF AT 9T FIT FAT FL AW F
g W E I F Q1w FFg@T g
fr ag T@ HATHY FT TJAT W@-TAT
fedtw & f& fagd o 7 21 frer
1 #1% W ATt w wfefesr adi 3
& argar g f& Wi "gRy & 9w
€ trar grew waed AT wfgd ar T8
€ dar aOFr fasd, faad o &
famt & & AT 1 ATAH AN T
T EF |

o W 9= adfa AFATH 6
FUT T F AT U FAT FAAA
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AR T §T ANFAT 9T GF FA
Tm & i) foad @ @ gerE
35 @@ wOAT WF FIF F A ATG
2 o FrEEl & qrew s@ Fqd
TR A A Ay gy o€ S @
&% I} T 9 FUFAT TG E

mar A 9T Amwifa @ F a=4
w1 Afer faofor &, 9% s HoF
afrmT gar @1 foad &9 310 T At
T ¥ i faar St & um
g o or 199 AT F @ ogwma
AT § IAF FraTC 9T gH wEw I3
wifge 1 & g At FEr g froew
afqare & ot feadrdaw & sasr @ w
¥ wov gu fovms ud Faenfamt &1 qia-
qf T § migfts @gafas sEt i
T AT ArfEg

% I@ ¥ ag TN wwan g5
grfens w19 F famw gv= € oy
g Ivdl #1 9§ A § 99w aga
TY AT ITF WA =[x 9T g=ar
g1 &aim s § Feww & wu e
fadsr fraid a==i & far gm st
§ w1 uwaw o= fear arAr sifgoa
TFT F N FRard gzt 9T ST oy #
gal gard gwgan, geEld ol g
T F grwd § s @ =9f adf gt
g zafay &0 s fs fAAmiasn
feard gmt a==i & fag amE ot &
IAHT HAAT TFIA a3 fHar ad |

# @t WP HT AW T 0T A
aws Wt feamr =gar g f wgal @ o
T WA FAAT JIAT § IGFT qga
TU F9T qeaAl ¥ Afor g aEAr g
az fedY e & @g are Aw@rarn
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foar gar & @t & =mgar g & ang T
g ¥ agad ¢ 5 g afamr
fagon sawR sifaasa G &< 1 o7 fa,
fagr sk Degr I 1T G AT § T
Iq faer wY 9 ¥ 9 AR @AY
¥ fau a= =¥ WNar @ mew F1F
g

faa®t & a7 & graew § of, S@T
f& ot g @EEl ¥ ag W
s g AN oo g s wrge =i &
ot fass § SAHT IMA AT F AeAw Y
e wifge #ifs arorFe a1 3%
T ffid= faw & JoN qaearg #
ATt @ g g9 F A §

qagz ¥ gu oo e 9% §
grarw W g3 afgF ST N IS
AL F o ww TS F el
e & g ¥ g ¥, guw e
faarg, Smar faid gmd am § o
g7 9% $9 F & fag qa § ol
g ¥ fedve & 5 faard) 2t & fw
sy g F1 oF fEard fags
wfeger ¥z 2z af Tg AT sTaw
gt amar § 5 ag @9 ¥ amaw
agf <@r 9%y I AT A v fae-
sy & 7 99 safsd 7 sraw 3T 7 gfa
#1 917 ¥ faq Ao v o @ I
1 77 39 safew ¥ fay ag HAeT §9
o1 AT HT TFAr ! FAT I G@AT AW
0t gar At fmm ar gwar f oag dW
¥ g v arega & fasw & o, ot
SER AT WA I EEU T3 FF ?
# eondq @mar g @ AAAT G
faSmrsT g9 WY werew o< fr &9 73
& afy AwY AT F FOU gAR ITF
§g 0t mw g w< ad § & A
#ar g f5 ga fear & fadw w7 & sam
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faar srr =ifge ) o gfe Bar agrar
F vgm g 5 ot smgacfay @t &
AFATT §F HATIG FT QF QA1 A A
1 Mifge

16.05 hrs.

[Sur1 K. N. Trwary in the Chair.]

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (DR. V.K.R. V. RAO) :
I must at the outset express by sense of deep gra-
titude to the hon. Members of this House who
have spoken in this debate. Not only have they
made many constructive suggestions, but they
have also almost with one voice expressed their
concern at the lack of priority that is being
given to education in terms of our national poli-
cies and planning. I was delighted to hear Mr.
Antony Reddy who spoke first on behalf of the
Congress Opposition Party-and I found the same
refrain from all other sections of the House—
castigating the Government very hard indeed
for not providing enough money for educational
programmes. Obviously, it is not possible far
me also to join the castigation, but I think that
even my ministerial responsibilities need not
prevent me from expressing my joy at this
unanimous criticism by the House of the lack
of adequate financial provision for education
programmes,

There has been a great deal of discussion on
one subject, and many Members have been
more or less saying that the moment you men-
tion education and complain that not much is
being done, Dr. Rao, like a parrot, will start
saying that it is a State subject. Unfortunately,
that happens to be afact. I can assure the
House that I do not like being in a helpless
position.  After I joined this Ministry, I took
some time to study its limitations and its possi-
bilities, and I must make very clear to the
country and the House what precisely are the
limitations under which this Ministry at the
Centre is functioning. Some Members said that
the Ministry should be abolished. If the Housc
in its wisdom desires that the Ministry should
be abolished, I am quite prepared not to shed
a single tear, but it may not-be possible and
this Ministry have to continue as a Central
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Ministry and, therefore, expectations will con-
tinue to be entertained which cannot be fulfilled
N of the constitutional limitations under
which the Ministry has got to function. Till
the end of the Third Plan, in spite of the cons-
titutional limitations, we were having a large
k of G lly sp d sch or
Central programmes, and we were able to play
some part in facilitating the educational pro-
gressin the States. But even that has now
been stopped by the new decision taken by the
Natiopal Development Council, which naturally
the Planning Commission and all of us have to
endorse, and Centrally sponsored programmes
have been more or less cut to the bone, So,
‘that, under the Constitution I cannot do certain
gnnt: and help to the State Government's
there are no G i) d p
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the hon. Members for cooperating with me so
successfully, sometimes even to make me a little
embarrassed.

ﬁn):way‘[nhall sec that this unanimous
opinion exprruudm this House is trans-
mitted to the head of the Government
and if nothing can be done this year, at least
next year I hope that there will be some impact
on the powers that be so that more funds will
be provided for education and I would be in
a position, if T am still here, to come and tell

"the House that I have got something more to

talk about than I am able to do dunng this
particular debate.

What I am trying to do as Education Minis-
teris to try andact as a clearing house.

‘This is really a helpless ponrmn, and hanettly
sometimes I hate myself for beinginsuch a

positon.

wit Faae fasy oy @O AT
& o sy & wifad o

DR. V.K. R. V. RAO: I shall come to the
point that was made by - one of the hon. Mem-
bers about the Education Minister as a person
before I conclude my speech. Let him bear
with me with a little patience,

I feel this sense of helplessness and I have
deliberately projected it before the country and
before Parliament, and I have succeeded in my
intention. I do not mind if I am laughed at
by Members saying, “Dr. Rao, State subject”.
But this is precisely my intention, that I want
the country to realise beyond a shadow of a
doubt that if it wants anything like a national
policy on education, if it wants impl

For ple I find that in this country some
good things are happening in some States and
other States do not know about it. For example,
I shall mention : adult literacy work in Maha-
rashtra, school improvement programme in
Tamilnadu, Netarhat public school in Bihar,
which is something quite different from the
public schools of which my friend Mr. Misra
was speaking, This is a public school where
the medium is Hindi and it was stated
by the Bihar Government where they get
students from every district from low income
groups. That school has been doing very well.
There are a number of items like that. When-
ever 1 come across such an experiment, I send
an officer and get a report on it and print it
and send it to the other Ministers of Education
and Chief M.mutm in the hope that by

hangi e hing can be done
to unpmve l.be quality of our education.
Another thing that we can do is to have pilot
projects and research projects. The Centre's
main role has got to be act as a clearing house

P

tion of the constitutional provisions to which
Shri Anbazhagan referred, about making pri-

of infy and experience, inter-state and
international, conduct pilot projects and

mary education compulsory and free up to the
age of 14, if it wants to bring about a really
big improvement in the quality of education in
this country, if it wants the Central Govern-
ment to do something about it, then some
change in the climate in the country is required.
That was my object and I should like to thank

h and evaluate various prog re-
lating to ed and to p national
integration through the educational system. Of
course the Centre has more direct responsibility
in regard to the mai of dards in
higher education as well as technical education
but by and large the Centre can only function
as Councellor, innovator, researcher and
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if possible as co-ordinator. The effecti

of even these duties, I am afraid, will depend
upon the finances available to the Centre.
Unfortunately nobody heeds the advice, parti-
cularly when it comes from the Education
Minister, if it is not accompanied by finance.

I should like to answer some of the impor-
tant points raised, as briefly as possible. If I
am not able to answer all of them for want of
time, I am sure the hon. Members will under-
stand and forgive me. I shall send them as the
answers ; I have got a complete record of the
discussion in this House.

Meamkhs

A ber of hon. have raised
the question of Sanskrit, including a Member
from the Communist Party of India who
spoke on the first day. I was glad to find
so much concern being shown for Sanskrit in
this House ; I share this concern. From Rs.
6 lakhs in the First Plan, from Rs. 75 lakhs in
the Third Plan, we are going to spend Rs. 225
lakhs in the Fourth Plan on the promotion of
Sanskrit education. We have got two Sanskrit
institutes and we propose to add three more
and take over one of the big colleges in Puri
and convert that into a Sanskrit institute in
that part of India. We also propose to take
over the institute built by Dr. Ganganath Jha
in Allahabad and the i built in J.
by Dr. Karan Singh's family and make them
also good Sanskrit Institutions. Thus we shall
have five Sanskrit institutes in the country. In
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Then a number of friends including my
friend Shri M. A. Khan and a number of
others have referred to the subject of Urdu.
Urdu is a language which in my opinion has
got to be given respect and encouragement. It
is one of our national languages, and unlike
many other languages listed in the Schedule
to our Constitution, it is a language that
Pprevails in all parts of India. It is not confined
to any one particular region. I do not propose
to go into the controversy whether it should be
the regional language in Uttar Pradesh or
Bihar. Thatisa matter for the Ministry of
Home Affairs, but as Minister of Education, I
know that Urdu is a ] ge which is spol
by small groups or large groups all over the
country. That is the reason why I myself took
over Urdu in the Centre: we appointed a
Taragi-e-Urdu Board of which, for some odd
reason, except perhaps of enthusiasm, I made
mysclf Chairman. But I have a very good
Vice-Chairman, Prof. Mujeeb. This Board
has been entrusted with spending Rs. | crore.
I want to tell the House that the Board will
not only produce academic literature but it
will also ge the production of other
types of literature including science books and
children’s literature. The Board has already
selected 570 titles for translation and for origi-
nal writing in various disciplines, all in the
course of the last six to seven months. These
books are in stages of translation or
under compilation. Besides, 46 rare Urdu
books which are out of print have been assig-

the organisation and working of these insti s
we want to sce that there is some kind of co-
ordination, that they will not just follow the
old fashioned methods, that they are modern
institutions, that they distribute their résearch
work in such a way that there is no duplica-
tion among them and that they establish a good
reputation for themselves in the country.

Some Members have made «

ned for reprinting so that people will be able
to get into touch with the ancient and valu-
able literature in this particular language. I
do hope that there will be no more mention
in this House and outside that we are neglect-
ing Hindi—I am sorry—Urdu. I know that
the Government of India. . (Interruption)

SHRI (Nominated-Anglo-

): Fi

BARROW

Indi 1

about the Tirupathi Institute. I shall look
into them. Some other Members have com-
plained about the Lal Bahadur Shastri Institute.
I can assure the House that the matter which
has been referred to is under the consideration
of the Government, and we hope we will be
able to remedy the situation as carly as possi-
ble,

DR. V.K.R. V. RAO : Mr, Barrow is
such a good psychologist that he must see
Freud in everything ! Asfar as I am concer-
ned, as far as Urdu is concerned, whatever
may be the deeds, or misdeed if you like—aof

ission and of the Government
of India to which I belong, we are making an
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honest attempt to see that Urdu is promoted
and encouraged in this country.

I must go faster. I refer to the Aligarh
Muslim University. A demand has been made
by several Members of the House that we
should speed up the Aligarh Muslim Univer-
sity Act, because the univenity is now gover-
ned by an emergency legislation. I want to
tell the House that we got the Bill more or
less ready only sometime in June last. Till
that time it was not  possible. Then, when
we were thioking of introducing the Bill,
there came the Gajendragadkar Commi
report, which made a series of recommendations
affecting all the Central universities. In the

hile the Uni ity Grants Ci ission
also appointed a Committee to go into the
subject of governance of universities including
such important projects like student participa-
tion, teacher representation and so on. So,
we thought we might wait till all the sugges-
tions came out and then we might bring a
Bill both for Banaras and the Aligarh Muslim
Universities. Now, I did not know, and I
must complaint that nobody from this House—
I meet everybody in the Lobby—made me
aware of the fact that the golden jubilec was
coming. Tgot no letter from the university
authorities, nor did any Member of this House
tell me that the golden jubilee was going to be
celebrated in December, 1970, and therefore,
they would like this also to be expedited. It
was for the first ime that I heard of it, a few
days earlier, not in this House but from Mr.
Akbar Ali Khan, a Member of the Rajya
Sabha. Assoon as I heard it from him, im-
mediately I began to take action: inmy
usual way, I gave him no encouragement or
hope that anything would be done ; but the
same evening, I took up the matter ; I took
the matter to the Cabinet and they have now
decided,—without waiting for those reports,
and we will bring amendments later on if
necessary—the Government have decided to
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duced in the next session, and it is upto the
House to co-operate and see that the Bill is
enacted and becomes law before the golden
jubiler is actually celebrated.

Then, about the Director of the National
Museum, to which my friend Shri Jyotirmoy
Basu referred. I would say that there is some
idea now of upgrading the post and therefore
the whole matter of the appointment of the
Director for the National Museum is under
the consideration of the Government.

Regarding the question as to what hap-
pened to the India Office Library, this has
been going on, as the House knows, for a
very long time. But I think a ray of sunshine
somewhereis seen on the horizon. We are
now discussing an arbitration agreement
regarding the division of the assets of this
library.

Regarding the National Library, to which
Mr. Sondhi referred—I thank him for his very
constructive contribution to the debate—the
recommendations of the Jha Committee have
already been placed before the House, We
arc taking actionon it. We would have
taken action straightway and we did not
want to place it on the Table of the House,
because there are some discussions about per-
sonal quarrels and 50 on. But the Khosla Com-
mittee was appointed to enquire into it and its
report is now available.

ot frawx w1 (Rgad) @ A 3R
gy wiw @A, Tt gaw aga
quT g | -

DR. V.K.R. V. RAO : I will do that. In
the mean while, I want to assure the House
that we would be taking decisions very quickly
on the recommendations. Government are most

introduce the Aligarh Muslim University Bill
ae carly as possible. I will try my best, and
I will try to see it through the Ministry of
Law, and I will try to introduce it during this
session. Otherwise, definitely, it will be intro-

to see that the National Library at
Calcutta—it is not merely National Library of
Calcutta but it is the National Library of
India—which is one of our most precious pos-
sessions, becomes more and more efficient,
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About the large number of books in the’

National Archives to which my diligent friend,
Mr. Sondhi, referred, it is quite true that a
large number of books are still unclassified.
We took up the matter and Finance has been
gracious gh to jon some t
We hope in the course of the next two or three
years, the back log can be rectified.

Mr. Samar Guha talked about the para-
psychology department. He and I have
exchanged a number of letters on this parti-
cular subject. I do not want to dispute with
him about the importance of knowing about
one's previous birth, though I amgetting 2
little scared because if I come to know that
I was an Englishman or an American or CIA
agent in my previous birth, life would become
rather difficult.

SHRI UMANATH (Pudukkottai) : There
was no CIA at that time.

DR. V. K. R, V. RAO : May be some-
thing corresponding to it.

There has been no dacoity. This morning,
we got in touch with the Vice=Chancellor on
the telephone because 1 take Mr. Samar
Guha's remarks seriously ; he will not say
something unless he feels about it. The Vice-
Chancellor has assured us that all these
materials have been classificd before a Notary
Public. They are kept safe and scaled and no
dacoit so far has been permitted to walk away
with them.

SHRI SAMAR GUHA (Contai) : Why not
give them back to the Director ? I made a
trunk call to him this morning and he said,
“] am going to West Germany”.

DR. V. K. R. V. RAO : I shall find out.
You did not ask this question yesterday.
Otherwise, I would have found out.

Prof. Anbazhagan talked about a number
of things. He exhibited a little more excite:
ment than I have ever associated with him,
but that is understandable becausc he was
speaking as a leader of the opposition, as
the leader of the DMK party. He made a
point that in the Central Schools, there
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should be some provision for teaching the
regional language to the students who wanted
to learn the reginal language, whether they
belong to that region or not. Originally we
thought of making a provision that we will
pay 50 per cent and the parents will pay 50
per cent. Now we have decided that we will
pay the whole lot. If there are students who
want to learn Tamil in Tamil Nadu or
Bengali in Bangal and so on they will be
provided with one teacher, but it will be
taught outside the school hours, not as part
of the curriculum.

SHRI ANBAZHAGAN (Tiruchengode) :
According to the Minister, he has adopu
the three language formula—the regional
language, Hindi and English. If he adopts
the three language formula, the three lan-
guages should find a place in the curriculum
and they must be taught within the pres-
cribed hours.

DR. V. K. R. V.RAO : I hope Mr.
Anbazhagan is speaking not only for him-
self but for the powerful DMK party, which
we respect so much on this side of the
House. I hope from what he says himself
that the DMK will change from the two
language policy to the three language policy.
I hope all Tamil Nadu papers will carry
this news,

SHRI ANBAZHAGAN : May I submit
to the Minister that it is the policy of the
DMK to have two languages and it is the
policy of the Central Government to have
three languag The questi is whether

you are following your policy or not.

DR.V. K. R.V.RAO : I will lcave it at that,
There is no point in having ecxchanges like
this,

My last point is about the Survey of India
map which was referred to by Shri K. M.
Kaushik. Now a map with correct external
boundaries has been published by private
publishers in English and Indian languages
and is easily available in the market.

Before I go to the other points 1 would
like to say that my friend, Shri Mishra,
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SHRI PILOO MODY : I was talking of

Muslim Universities and Hindu Universiti

I am prepared to do if the House supports
it. As a matter of fact, this House knows,
unfortunately or fortunately......

=t wsa< Py : faw fad, go am
o FITq:

St UNAAE TR (TIUH) : R
¥ Fw &, 9zq g wom, AAT W
IHIT AT &

DR. V. K. R. V. RAO : It is very difficult
for me to have the kind of courage which
can be displayed by the members of the—
what is the Hindi name ?—Sansopa. But I
want them to be practical. If they want
this thing to be done, let them do quite good
nice lobbying non-violently and create the
necessary atmosphere, As far as the Govern-
ment are concerned, we are not wedded
either to Hinduism or Islam. We have the
least objection if there are no caste institutions.
In fact, we would like that there is no caste
name. But it is not possible to make this a
reality as long as public opinion, sufficiently
strong and effective, is not built up in the
country.

SHRI PILOO MODY (Godhra) : What
about the Architects Bill ?

DR.V.K.R. V. RAO: 1 thought Shri
Sondhi would raise it. But he was good enough
to co-operate with me by not raising it. Now
here is Shri Mody raising it.

SHRI M. L, SONDHI : (New Delhi) : I
also raised it.

DR. V. K: R. V. RAO : I koow you

raised it ; but you did not press it.

SHRI M. L. SONDHI : I would like to

press it now.

DR. V. K. R. V. RAO : About 25 out of
nearly 100 students of the diploma classes....

the Architects Bill, not school.

DR. V. K. R. V.RAO : All that I want to
say is ghis—because of shortage of time, I
have to fush—that about 25 students were
detained, not merely for shortage of atten-
dance but for poor performance in their
years’ work in design, and construction
drawing. They were repeatedly warned by
their teachers but they did not take any
account of it. Now you know what is happen-
ing. We hope that better sense would prevail
over the students, Because, very soon res-
ponsibility of preparing designes, drawings
etc. would fall on their shoulders and if there
is no proper training the clients would find
it difficult to use their services,

SHRI VASUDEVAN NAIR (Pecrmade) :
In a class about 75 to B0 per cent of the
students are being detained. Kindly go into
the matter in detail.

DR. V.K. R. V.RAO : I am always pre-
pared to look into the matter, but I do not
want to go into it as an Education Minister.
Because, when there is a - governing body,
when therc is a Principal, when there is a
head of the academic institution, the more
the Minister gets out of these things the
better it is for the institution. If at all he
functions, he should function informally,
from behind. Now if I may pass on.......

SHRI M. L. SONDHI : Sir, this is an
important point. He should say something.

MR. CHAIRMAN : Unless he yiclds, I
cannot compel him.

SHRI M. L. SONDHI : He should use
his good offices.

DR. V. K. R. V. RAO : The term “good
offices” means that what I say will be res-
pected and, if it is reasobable, will be
accepted. Now, if that can be guaranteed, then
I am certainly prepared to use my good
offices. But hon. Members know very well
that there is an interpretation of what is
rcasonable, what is not reasonable, what is
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fair and what is not fair. So, let them not
bring the poor Education Minister into the
settlement of this dispute. I hope better
sense will dawn on the students because I
do not want them to waste their year. Then,
Sir, I come to the most important criticism
that was made by Shri Nahata about the
NCERT. He is a very good friend of mine,
a distinguished person and a socialist like
myself. He has made a number of observa-
tions which perhaps were not based com-
pletely on a study of all the relevant material.
I would not just for a moment say that it
was his fault that he did not study all the
relevant material. Sometimes the material
available is incomplete or does not contain
all the relevant matter,

Iwant to point out that as far as the
termination of four-year in Regional
Colleges is concerned alrcady the course in

logy has been i d. The course in
G has been terminated—it was - stated
on the floor of the House in April last. As far
as the course in Scince is concerned when the
matter was discussed a great deal of opinion
was expressed, In the light of modern develop-
ments, we want a proper science to be taught

i ic institutions, Therefore, I appointed

h ittee headed by the same Dr. Nag
Chaudhuri, Dr. Kothari and others, This com-
mittee recommended that the four-year science
course should be continued and, as such, it is
being continued,

As regards the lang I am con-

tinuing them this year because language
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education and, therefore, we must not close
down the department. We have changed the
name of the department of visual aids to the
department of teaching aids and we have
established one new department—department
of textbooks. This was done on the recom-
mendation of the National Board of School
Text Books to whichI shall advert in a moment
when I come to integration.

Regarding the procedure for selection of the
Director, I am sure my friend Shri Nahata did
not mean what he said. Itis very easy to take
away the enthusiasm of really very distinguish-
ed people who are doing rather important
academic and professional assignments. The
Director was selected by a committee on which
the Chairman of the Umversrl;r GrantsCom-
mission was there, Member Pl C
sion in charge was there, I was there and all
other experts. It was referred to and was

leared by the Appoi c of the
Cabinet. Shri Nahata said he has no teaching
experience. May I tell him that he has taught
all his life. Heis a first class Cambridge tripos
in physics. He has been Professor of Physics at
S. P. College, Poona. He has been wrvmg on
a ber of ittees with
secondary education. He has been a very
distinguished professor. He was a member of
Indian Institute of Science and principal of
two engineering colleges. He is both a science-
tist and an engineer. We are very lucky to get
a person like him. I am sure Shri Nahata did
not mean anylhing when he referred to the
possibility that maybe the Minister was
influenced by the fact that this gentleman comes

teaching is very important. We are
them for the year and in the mean while I am
appointing an expert Committee to tell me
whether it is necessary or not.

Regarding the departments I think there is
some nlaght semantic mistake. The Review
[¢ rex ded four departments
and three technical departments making in all
seven. As far as we are concerned we have
done what the Reviewing Committee recom-
mended, only we did not abolish the Teacher
education department, and it was felt by every-
body—Dr. Nagh Chaudhuri and others—that
Teacher Education is so important and this is
& national institution speacilising in secondary

from Bangalore and maybe his classmate. I
am sure, Shri Nahata did not mean anything.
Let him not contradict it because I have got
the record in front of me.

SHRI AMRIT NAHATA (Barmer) : What
about declaring NCERT as an autonomous
body ?

DR. V. K. R. V. RAO: Asfar as autonomy
is concerned, the NCERT has now got its own
permanent Director. Formerly the Joint Sec-
retary of the Ministry was its Director. Before
that the Secretary was honorary Director.
Now it has got its own Director and its own
governing body. But it is not possible to make
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it a university. The only instrument that the
Ministry of Education has got for the purpuc
of dealing with probl g to 14
education is the National Council of Educa-
tional Research and Training. We want this
body for applied purposes like testing textbooks,
collecting curricula and being in touch with
the States. If you want me to implement any
national policy on primary and secondary
education there is nothing I can do; I cannot
go and ask the universities to doit. More
recently the University Grants Commission had
decided to encourage research on education in
the universities. Therefore i d of making
it a university and only concentrating on
research, we have made it the principal adviser,
the initiator of propasals, the impl of
policies, the innovator of experiments and so
on. I am sure, the country in due course will
come to thank us for giving this very positive
constructive role to NCERT.

As far as science is concerned, the House
will be glad to know that this year we are
developing a very good programme for science
education at the primary, lower primary and
higher primary stages. Already textbooks,
teachers’ guides and science demonstration
kits have been developed for standards ITI and
VI, that is, the lower primary and the upper
primary. The books have already been tried
out in 30 selected schools in Delhi and have
been suitably rewritten. I am not immediately
going to rush through all the States with this
but we have now sclected 30 lower primary and
30 upper primary schools in every State. 50,000
children are going to be covered by the second
field try-out of this science course. Afier that
is done, we shall see if it is possible to introduce
it on a large scale throughout the country,

Weare ahodomgwmeunngm the field of
science ed for y schools. In this
we have been helped by UNESCO and
UNICEF. That money was lying idle for some
time. I know I am a Minister who looks
backward“and cannot even walk straight
because of my age but my young friends will
be glad to know that what was lying buried
some where bas been unearthed and the pro-
gramme has been activired and started as far as
science education is concerned.
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DR. V/K.R.V. RAO: Iam very much
aware that if I have to tempt him, a lollypop
will not do.

Regarding the pilot projects, as I have
already said, this is the best way in which we
can reform and help in the educational pro-
grammes in the country. We have now got a
general pilot project—we are going to try it—
in one district in each State. This is going to
deal with progr for liquidating adult
illiteracy on the lines of gram shikshan motion in
Mah . a, 1 1. [ o‘l 2 y mP
port on the lines of the school improvement
programme of Tamil Nadu and intensive
effort to spread girls’ education and education
of Scheduled Castes and Scheduled Tribes. We
want to pay special attention to find out what
is standiog in their way and what can be done
to improve the facilities and the taking advant-
age of those facilies by members of the Scheduled
Castes and Scheduled Tribes, development of
part-time aod continuous education and a
carefully planned programme—this is for my
hon. friend, Shri Barrow—for the reduction
of wastage and stagnation at the primary stage.
He quoted a number of figures. I know those
figures too. But 30 far no concrete programune
had been laid down. One of the Members'
complaints is that there are so many commissions
and committee reports. There are many bnt I
have still to find a and ¢
report which sets out concrete practical pro-
grammes. That is my difficulty. Enunciating
principles is very ecasy but how to do it is the
question. They say, “Vocationalisation" ; it
is excellent. They say, “Work experience” ; it
is beautiful. They say, wastage and stagnation
must go. How do we do it? That is the
reason why the Centre has now started putting
the pilot projects on the ground. I hope, this
will have some results.

Then, we are ing h g

only in four districts to begin \mh. We are
attempting to see how far education can be
wvocationalised and linked up with ths economic
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development of the district. I hope, the House
will forgive me if I have been a little partial
because Mysore Gover out of kind

to me, has sélected Bellary district for this
purpose in Mysore State and that is the district
I represent in the House. (Interruption) 1 am
telling you myself. Mysore Government has
given me a gift.

As far as this programme in these four
districts is concerned, I have great hopes. I
myself want to doalittle bit in this programme.
We have great hopes to sece how far we can
link up education with the economic develop-
ment of the district, how we can give vocational
training and find out what are the difficulties
in doing so and try to remove them.

These are the pilot project programmes in
regard to the implementation of the national
education policy. .....

SHRI P. G. SEN (Purnea) : Dr. Kothari has
been emphasizing in regard to some sort of a
synthesis between science and philosophy. Has
the Government’s attention been drawn to that
and, if so, the reason therof.

Dr. V.K.R. V. RAO: Firstly,I would
like to suggest to the hon. Members to ask me
questions when I finish and, secondly, I would
like to tell the hon. Member that I agree with
Dr. Kothari. But we would like to get a
concrete programme as to how it could be done.
We are all agreed. The real difficulty is what
should be done-and how it should be done.

Then, I want to tell this House that, having
found it was not possible for the Ed
Ministry to do all the big things that I thought
I would be able to do when I was given the
portfolio, naturally, I have been trying to find
something to do in order to keep my job.
The Education Ministry has becorge, if I may
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this year and we propose to hold 32 camps next
year.

Then, we arealso wanting to take up this
programme of Antar Bharati movement. My
hon. friends from Maharashtra know all
about it. Antar Bharati movement is to bring
about national integration, by having on estab-
lishment of reactions between schools, for
example, a school in Tamil Nadu and it adopts
a school in Lucknow—it is not at all impossible-
and then, the Tamil Naduschool boys will
learn all about Uttar Pradesh and the Lucknow
school boys will learn all about Tamil Nadu.
This is Antar Bharati movement which was
started by a very great person, Sane Guruji,
an eminent scholar of Maharashtra, We want
to take up this programme and develop it.

Further, we have also got a committee of
students and h This i has
already met and, with the help of this commit-
tee, we have set up national inicgration samithies
in a large ber of universities. The Gandhi
Centenary Committee has done that. We have
taken over these samithies, we have expanded
them and we have given a little finance and we
are trying to see that the national integration

ithies in the which will consist
tqually of students and teachers will do some-
thing to promote national integration.

Then, there is a committee of creative writers
who have met in a conference and we are going
to have camps of creative writers who can
come together and see in what way it is possible
for these creative writers to help in the task of
national integration. Also the ‘House will be
glad to know that the University Grants Com-
mission has created two or three professorial
fellowships. They are for creative writers who
may not be Ph. Ds. or DScs. or having teaching
experience. They will be appointed by the

say 80, a principal arm or one of the princip
arms of the Government of India for the
purpose of promoting national integration in
education.

I should like to mention, very briefly, the
various steps we have taken in this particular
respect. First of all, we have got student-
teacher camps. Eight such camps were held

University Grants C They will go
from university to university, meet students,
hold seminars and bring creative literature of
this country to bear on the students’ world of
which it is not aware to the extent it should.

Coming to the question of text-books, this
Saiyadain Committee Report to which another
Member also made a reference only states that
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the problem exists and something has got to be
done. The real problem is that there are some-
thing like 10,000 books, from Class 1 to Class
11, taking all the subjects in all the languages.
If you take the books, leaving out Science and
Mathematics, it comes to about 6000. Some-
body has to sit down and read these books.
Somebody has to concretely say that this passage
should be amended, that this passage should
be deleted or this passage should be added. If
it has to bo done in the normal course, it will
take a decade or two. Therefore, we have
decided to have a crash programme which I
hope will be completed in about 8 or 9 months
where a large number of people will be engaged.
A man will read the book for about ten days
and then there will be some semi-permianent
staff for 8 or 9 months and they will let us know
their opinion. Ihope atthe beginning of the
next Calendar year I will be in a position to
tell the State concretely book by book, subject
by subject and class by class. In this we not
only talk of communalism but we have also
brought in untouchability. We have brought
in linguism. We have brought in caste-
ism and other divisive factors. We have
brought all these. Then, Sir, we have to make
the suggestions to the States and it is for the
States to implement these suggestions. I have
no power to issue an order, but I have tried to
begin lobbying. I have already written to all
the Chief Ministers. One of them has acknow-
ledged my letter. I will go on writing till 1 get
acknowledgement from the other Chief Ministers.
I hope when this programme gains ground and
all the material is ready, this House will help
us in sceing that the text books in India will
not be charged as they are chargesin some
cases with justification, for bringing about divi-
siveness but they will be regarded as instru-
meats for bringing about integration.

One more programme we are doing for
national integration. We have got a good
book production prog The National
" Book Trust is bringing out the national biogra-
phies of important all-India leaders. 27 titles
have been produced so far and many of them
have been translated in Indian languages.
All the time my case is that everything has
to be done in all the Indian languages. Other
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wise, it is not going to have an impact on the
country as a whole. It is no good doing it
only in English or in only one Indian lan-
guage.

* =

Ten outstanding books of each Indian
language are going to be translated in all the
other Indian languages. This is called ‘Aadaan
Pradaan programme’, Already 8or 9 titles
have been selected for this purpose. Then
course books for University audience will be
translated or adapted. It will be available for
University students 1l over the country in
their own languages.

Then, Sir, for children the National Book
Trust is going to bring out 100 titles. This pro-
gramme is called ‘Nehru Bal Pustakalaya.'
These books will be available in all Indian
languages. They can be written in English but
it will be translated and made available to
children in all the Indian languages.

Finally, I am sure Prof Samar Guha will
be very pleased to hear this. Probably he
knows about it. We are also going to cele-
brate during the year the centenary of Chitta-
ranjan Das which we think is also a factor
which will p national integration in the
country.

SHRI 5. KANDAPPAN (Metwr) : In
place of Netaji you are giving him Chittaranjan
Das.

DR. V. K. R. V. RAO : We do not know.
Prof. Sumar Guha cannot give any guarantee—
you know, I don’t want to say anything which
might provoke him.

I may also say that as part of the pro-
gramme of national integration we are trying
to see that the L ges of India b
unifying forces and not divisive forces. This is
my philosophy. I say one language is not
going to bring about unity of India. There-
fore, we must see that all the different langu-
ages arc made unifying forces. How can we
.do that unless we establish a bridge between
these different languages ? Unless you make
it easy and it becomes possible to learn. Mere
translations alone will not do it. We also want
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to see that in the Hindi-speaking areas the
d by
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boynwhogor.ourban schools get the national
larships etc. and the rural boys do not

three-language formula as it was adop

National Integration Council gets the oppor-
tunity of implementation and Hindi language
teachers are given training in teaching noo-
Hindi languages. A big programme has been
started for this purpose. We have setupa
Central Institute which is going to do research
in all the fourteen Indian languages, find out
common words, bring out basic vocabularies,
bring out dictionaries and also devise methods
of quick language teaching. We have also set
up four regional centres where language

get the chance. So, for the first time, I think,
as far as our Educational history is concerned,
we have started a new programme. It has
been approved by all the authorities. We want
to introduce this new scheme of scholarships
at the secondary stage for talented children
from the rural arcas. As the House is aware
the performance of students in the matricula-
tion or higher secondary examination depends
not only on his native talents but also on the
quality of the secondary school in which he

teachers—their salaries and stip will be
paid by us and they will be given
facilities for learning one of the Indian langu-
ages and when they go back, they will teach
that language in their schools.

=it s faer : fraar awa s ?
DR. V. K. R. V. RAO : One year.

=t ssax A uF g A I A
oF TET war 2 & faad &t 3 F
FIHFHIS R AT T FF 7 F4T AT FL

wE?

SHRI S. KUNDU (Balasore) : What is the
rate of progress to get at least one non-Hindi
languages taught to the boys in the Hindi
region ? What is your progress ?

MR. CHAIRMAN : There are many
important Ministries which we have to discuss
and the time is very limited. I request Mem-
bers not to interrupt the Minister.

DR.V.K. R. V. RAO: I can only say
that we are going to start this programme ; we
have got the language laboratorics and so on

and ding to the hnical report, and
we are told that it should be possible to give
ble knowledge of a 1 in the

course of one year. I will not go into it much
more at this stage as the time is limited but
there is one important point raised by Shri
Anbazhagan about gnition of rural talent.
A number of hon. Members are very much
concerned about equality of opportunities for
boys, The boys who go to better schools, the

died. For i hild gﬂﬁns ad-
mission into good urban secondary schools
have deﬁmtcly fared be‘ttu' in hlghcr secomdary
or compared to
equally intelligent rural children. The com-
petition between the rural and urban children
thus becomes unequal. This has been referred
to by Mr. and a ber of hon.
Members. Itis necessary to take special steps
to give social justice to rural chi¥ren. We
have evolved a sch of scholarships for
these talented children from the rural areas.
‘This can be a major programme of education
for a socialist society which we desire to build.
Government proposes to introduce a mnew
scholarship scheme at the secondary stage for
talented children from rural areas and the
main fi of the sch are as follows :

=it wATa faw : ag 91 TRt O
e § A9 &, ¥ faar w90 @
agh

DR. V. K. R. V. RAO : First, d:m:m].lbc
- II Aned, A hal: I.‘
axthcmdod'lhc middle-schoolsugc. The
examination will be separate for each
State, because curricula differ from State to
State.

Secondly, on the basis of the examination,
the community development block will be
taken asa unit and the students who have
been first and second in each community deve-
lopment block will be awarded a national
scholarship of about Rs. 1,000 a year to cover
all the expen The competition would thus
be localised and bright children from rural
arcas will have a real, meaningful chance for
the first time,

Anhash
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=Y YA awa g i gfa-
17 95T 3w wawq gawa faen gy
& | w41 wgigy gam fasy F1 qaaw 7
quHqT T & | 9 g #1 fawdiz &1

w®E

DR. V. K. R. V. RAO : Mr. Chairman, Sir,
I do not want to dissatisfy any section of the
House as far as giving information is concerned.
If hon. Members want some information from
me, I think they should have some courtesy to
listen to me. I am trying to say about a scheme
which is going to affect the rural children.
Afterwards I can come back to amswer the
points. (Interruption.) I am not going to say
that this is going to bring about a millennium
in a moment. (Interruption).

s AT qRY : 99 a% Qfeuw
= @, 9 aF agar foen |, aw
a% FHT FIATT AL O | ;W &1 dwAT
wt o wa Afsy ) waafa w8,
gEA g wrAA ¥ fgm=ent w@ar g &
g7 @t & fad gam faar & sgaed
FE ¥, @@ qX ¥ wrfens o,
FFITF T w11 fewwa €

DR. V.K.R. V. RAO: I am quite pre-
pared to talk about that if the hon. Members
have only a little pati I have di d
this question. (Interruption.)

SHRI R. D. BHANDARE (Bombay
Central) : Don't take notice of that.

DR. V. K. R. V. RAO : Ishall take notice
of what Members of Parliament say here. This
is a very important announcement I am going
to make, I am surprised to find that Iam
interrupted because I am not saying that all
public schools are going to be abolished. Iam
trying to say something positive ; we are trying
to do something for children in each Commu-
nity Block. »

DR. MAITREYEE BASU (Darjeeling) :
You are not saying anything positive.
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DR. V. K. R.V.RAO : The hon. Lady
Member may please benrwnhmeforawhtle.
There will be specially designed scholarst
examination in every C‘-owmm.uuw Developmcnt
Block. The important thing abnu:thlsuthu

There *are 5,000 C ity D
Blocks in this country. Thmwﬂlbetwo
holarships for each G ity D: .

F

Block for the boys who stand first and second
which means a boy may not be firstin the
state and there may be other boys who may be
better than him in other Blocks. We want to
give chances to all rural children. In each
Community Development Block the first and
second boys will get scholarships. ([nterruption)
Further, Sir, I want to point out that these
children will not be permitted merely to study
in the old bad schools. We are going to place
them in the best schools in the district. And
we will see that facilities are provided.

&t IMATE qEA : IS A F Qv
famfost w1 gt fawag @2 ¥ ofsas
Al # ¥ F7 a9 gwr faerr g &
ag gura faer a8l § ag aga gfaa faen
& | 97 9F FIFTC 9feTT ewAl F @
TAET T, aq TF QAAF a9 F¥ qOr
FIATAFTL § |

DR. V. K.R. V. RAO : This shouting will
not do.

MR. CHAIRMAN : Shri Yadav, I will
not allow this. This is not proper.

DR. V. K. R. V. RAO : We are introduc-
ing a scheme for development of music and
dance. We are albso introducing a similar
scheme,

St TrAgAw g WU SATEET A7
s g P faerr & qmia faer &
TR ¥ OF @1 97 I v g, S gy
WEIRT JEF[ I 4 IFT WY IO 77
a1F FT W@ § 1 A TW 9T FIIAUG 7
w® & | " qgieg 9 F AFCE | AT
Azt F A7 A I AT FJFE |
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grar 1 wrar |are ag & 5 a0 sefors
forer @ i o

"awmfa agwg © 9d 71 qdT A
AT AF &1 wewl #Y A Fg FEA
a1, § FZ % § | 99 HAY WEEq d9A9r
q9E X W@ § 1 A9 gy e ¥ g
fsasma & 4 wf, afes YA ow
L2l

SHRI SHEO NARAIN (Basti) : Mr.
Chairman, please tell him that he must be
short. We are not school boys. Heis givinga
long lecture. We want his_socialistic program-
me, we do not want a big lecture,

17 hrs.

DR.V. K. R. V. RAO: I will certainiy
answer the question which has been raised
whether the Government proposes to abalish
public schools, please wait, but this is a
scheme which is intended for the rural people,
and I am very sorry that hon. friends who are
always standing for rural people should not
have heard the scheme only because I do not
answer the question regarding the abolition of
public schools.

My colleague who spoke yesterday has al-
ready referred to the new scheme that we are
introducing for identification and develop
of talent in sports. We are also introducing a
similar scheme for di: y and develog it
of talent in the fields of music, arts, painting
and sculpture. It is proposed to award 125
scholarships to children from the age of 10 to
14 years. In ptional cases children below
that also will be considered. A unique feature
of the scholarship scheme is that it will provide
not only for the scholarships for the students
for continuing their studies, but tuition fees
will also be paid to the institution where special
training in the requisite cultural field will be
given.

I am not saying anything about technical
education. I have already said, and I do not
want to take up more time of the house.

Regarding the youth services, I shall just
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say oneor two things. We have divided the
youth into student youth and non-student
youth. As far as the student youth are con-
cerned, I want to inform the House that we
bave given an extra grant this year of Rs. 3
crores for student welfare to the University
Grants Commission and this will include
libraries, hostel facilities and other amenitics
so that something will be done for the students
who are in need in our various universities,

We have also introduced the National Ser-
vice Corps. Unfortunately, we cannot make it
available to everybody because of financial
difficulty.

The House will be glad to know that the
colleges in Dibrugarh University took part in
flood relief work and also undertook projects
for the comstruction and repair of roadsin
their own campuses. The Kurukshetra Uni-
versity has engaged its students in developing
a lake and conducting literacy classes and help-
ing the weaker students in their classes. The
University of Kerala with the help of students
has undertaken 200 acres of rubber plantation.
The University of Calcutta has undertaken a
programme of removing illiteracy from the
Birsingh village, the birth place of Pandit
Eshwar Chandra Vidyasagar. The engineering
college in Indorc has taken up investigation
and survey of 175 k. m. of road work on be-
half of the Madhya Pradesh PWD.

We also propose to provide to one university
in each Statea 50 bed mobile hospital with
provision of various specialised medical facilities
which will be manned by students and teachers
of a medical college as a part of the national
service programme, These mobile hospitals
will be called Chittaranjan Das Mobile Hospi-
tals in commemoration of the birth centenary
of this great leader. I have already talked
about the National Sports Organisati

For the non-student youth with whom I am
very much coocerned, unfortunately we have
not been able to get the resources that we want.,
The Planning Commission has provided a total
of Rs. 5 crores for the Fourth Plan for this.
For this year we are getting Rs. 37 lakhs. I
have not got the final paper, but we are pro-
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posing the establishment of youth centresin
urban and rural areas which will provide the
youth opportunities of sports, recreational and
cultural facilities. The centres will also have
evening classes which will give them some
craft training and skills.

In this Guru Nanak Quin-centenary year
we are going to establish eight Nanak Bhavans
in different States with the help of the State
Governments, which will also function as very
important youth centres and youth clubs.

As far as the cultural programme is concern=
ed, I have already told the House the other
day in answer to a question that we are going
to introduce legislation on the subject of curb-
ing export of antiquities and so on.

I would like to say something about adult
education, and then go on to CSIR. Adult
education is a subject in which the House has
shown a tre | of i Iam
extremely happy that they had done so. We
have set up a National Board of Adult Educa-
tion The total amount available for the Fourth
Plan, including the State allocation is only
Rs. 10 crores. Adult literacy will largely
iepend upon vol y ofganisations and mo-
bilisation of all educated literates for this
purpose.,. We hope to set up a big scheme
with the help of the State Government and to
1 h a nation-wide prog for the liqui-
dation of adult illiteracy.

I come to the question of the CSIR, which
was raised by my friend Prof. Guha and Shri
Limaye. The report which we have received
is the one signed by the Chairman and Mem-
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Government have no objection to this discus-
sion.  All the various problems can be
brought out on that occasion. So there
is no need for me to take the time of the House
on thil issue, ’

Finally, I want to refer to one important
event of the current year—observance of 1970
as International Education Year. The U. N.
have decided that the first year of the second
development decade, 1970, should be designa-
ted as international education year which
will provide us with an opportunity to
launch a more intensive effort to improve
educational gystem. They have requested the
UNESCO and Member States to observe it
throughout the world. Weare going to have
a national programme for this purpose. We
have set up a Central Committee and are asking
the State Govcrnments to do the same. Our
Pprogr include : 2 mnational symposi
on Education in the 1970s, celebration of the
birth centenary of Maria Montessori which
falls on August 31 this year, establishment of a
National Academy of Ed ion and a National
Staff College of Educational Administrations
and to award upto 10 international scholarships
for overseas students under going training in
our centres of advanced studies and the organi-
sation of an international conference, and
science activities falling in the extra curricular
field. I hope the observance of international
education year will provide us with an opportu-
nity to launch a more intensive cffort to
improve over educational system.

A reference to the promise I have made
about the public schools......(/nterruptions)
They have raised the points but do not want
to hear my reply? This has been discussed
and debated in this House 2 number of times,

bers of the Enquiry C 3 it was sub

ted to the President of the CSIR, namely the
Prime Minister and not to me. This is what
we regard as the report. The President’s office
or the Vice President or the DG's office or the
Prime Minister are not aware of, nor are they
concerned with, any draft which the Commit-
tee might have considered during' the discus.
sions. I must tell the House that I propose to
take the ecarliest opportunity of moving an
official motion asking that thereport of the
Sarkar Committee be taken into consideration.

I have repeatedly made the position of the
Government of India clear on this subject.
The Government of India is not constitutional-
ly in a position to abolish public schools. The
Government of India feels that good education
is being given ; merely to destroy good educa-
tion is not going to give good education to
those who arc not getting it.

SHRI AMRIT NAHATA: This is not
good education ; this is bad education......
{Interruptions).
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=it s ot © 7g afew s Al &
TFAT T ATAF FT W@ § AN W@ |
ag @ W F T FE@ e fawr g

st Tw ¥a® uwEy : F9F 49 99
AWl &, awadd & S Afadl F e
93T & | 92 T4 W F UG F a1y qwAE
& 1 A= a0 9T AgEgE FAT P )
4! wEm SAFY T 9T ATIEE T

DR. V. K. R, V. RAO : Certainly not.

ot TR W% a9 FfRg e
(samema) - ssue wEET, WA A w gy
FEaOF Y UM a0 1 Ag W 8T F
AFT E, F9EETg A &, SASr 3@ A
e § o i #1 Fr afgwme afd
21 T0F gt v F g

wamfa agag @ AT 4TS B W
59 I a7 ¥ 33 5@ faar i
qrse A8 Fear wifgh o

SHRI ANBAZHAGAN (Tiruchengode) :
Sir, on a point of order. This House very
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Jevelopment of technical knowledge of our
children. We will never allow—{Interruption)—
whatever it is ; it is also the question of minori-
ty rights and the Anglo-Indian community.
(Interruption) The Central Government have
no right to abolish such schools, and the hon.
Minister concerned cannot give such an assu-
rance even to a boisterous House, even if his
party wants the abolition of it. Therefore. I
raise this point of order that such a commit-
ment should not be made on any account in
this House.

MR. CHAIRMAN : He has raised a point
of order, I uphold that point of order that
this is a State subject and therefore there
should be do commitment made here ona
State subject. (Interruption)

SHRI AMRIT NAHATA : Sir, the Minis-
ter said that there are certain constitutional
difficulties in the way of the abolition of public
schools. Ican understand it, and I have my
sympathies on that score, But to say that
public school education is good education exhi-
bits a total lack of understanding of the educa-
tional system in our country.

SEVERAL HON. MEMBERS rose—

MR. CHAIRMAN : Order, order. Itisa
State subject. I do not think he can make any

often discusses about the primary schools and
also the public schools, and though some of the
Members of this House very often want the
G to be itted to the abolition
of such public schools and they demand it, I
submit that education is a subject for the States
concerned. It is a State subject, especially in
the case of schools and the administration of
schools. These are to be decided by the States
and not by the Centre though the hon. Minis-
ter is very often replying to such questions
here. I request the hon. Minister to plainly
state that the States alone can decide about
the public schools and Tamil Nadu is for such
public schools. We will never allow the Cen-
tral Government to intervene in the sphere of
the State Governments and abolish such public
schools which have contributed wvery much to
the develor of education, to the develop-
ment of backward communities and also to the

< on behalf of the State Government
on this subject. Only on a subject which
comes under the Central Government he can
make any commitment.

ot wAga< faw : garfa o, fasr
Twal & fawg &, & swer wmar g
ofeas epal & a1y A o agg WA @
g AT F fag guwr g dfac
1€ UST ATHR g F7 6w ey
& gl d=Fi F1 ¢F TF IT 9@
faara, #iF mF @y §F g srondy
2, ¥ zaf T 99, 91 a8 Y I wwar
2 ? ofas ena 3@ ¥ dEuwd w1 oge
Al W@ &, T T g ¥ W A
3T AT ufy FE USy ITHET UW H
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[ = s77a< fasy]
AT & & ST IHIT FY IG gIFT A
agi 9 faer it =ifgda

gwafa AFET : 98 1@ AN WA
#t & i ag @z gawe 3, a foe o
JgF T Tro A F faard & w1
fewia 7di & 1 & fo sq agE A =P
T FfaT AT T8 @ ] fHfad
SHRI SHRI CHAND GOYAL: Sir, ona

point of order. I have been rising a number
of times, but you have called others to speak.

MR. CHAIRMAN: You are
standing and wanting to speak.

suddenly

SHRI SHRI CHAND GOYAL: Istood
a number of times : three times, and I want to
raise a point of order.

AN HON. MEMBER : Is it on the ruling
given by the Chair ?

SHRI SHRI CHAND GOYAL: It is
exactly on the ruling,

MR. CHAIRMAN : Then, on the ruling
there should be no point of order.

SHRI SHRI CHAND GOYAL: Thisis
not something sacrosanct—(Interruption)

MR. CHAIRMAN : If you raise any point
of order on my ruling, it is not proper. There
cannat be any point of order on the ruling.

SHRI SHRI CHAND GOYAL; You
know that education is not a subject coming
under the States alone ; it is in the concurrent
List,

MR. CHAIRMAN: I have given my
ruling.

SHRI SHRI CHAND GOYAL: What
ruling have you given ? It is in the concurrent
list,

MR. CHAIRMAN: I have given my
ruling, and whatever ruling I have given, it is
a ruling.
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SHRI SHRI CHAND GOYAL: Thisis
in the concurrent list. You must be aware
that Education is not only in the State list but
itis alsoin the concurrent list. Even the
c an legislate on this subject. There is
no question of the States alone dealing with it.
(Interruption)

AN HON. MEMBER : Ask the law Minis-
ter.

MR. CHAIRMAN : I do not want to con-
sult the Law Minister or the Home Minister
or any other Minister. My ruling stands.

SHRI SHRI CHAND GOYAL: There
are three lists. There is one list exclusively for
the States known as the State List. There is
another list exclusively for the Centre known
as the Union List. There is a third list known
as the Concurrent List and on those items both
the Centre and the States can legislate,

MR. CHAIRMAN : There can be no
point of order on my ruling.

DR. V. K. R, V. RAO : Sir, I accept the
proposition that I am a servant of the House,
but servants arc also entitled to good treat-
ment. My hon. friend, for whom otherwise,
I have the greatest respect, said that I am
laughing at the poverty of the Indian people.
I want to tell the House that I know the mean-
ing of Indian poverty, My father, mother and
six of us lived in one room in Bombay when I
was studying in the college. I know the mean-
ing of poverty. I do not know how many other
members know the meaning. I am the last
person in the world to laugh at poverty.
Otherwise, I am a servant of the House.
(Interruption)

Onc last remark. Another friend suggested
that for Youth Service, you must have a young
man as minister. Speaking personally, I am
quite prepared to agree and I shall convey to
the Prime Minister the opinion expressed by
him. But I cannot dictate to the Prime

" Minister,

I hope the House will forgive me if at times
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I have spoken with passion. I am very much
aware of the deficiencies. I am very much
aware that the Education Ministry is not able
to satisfy the expectations which have been
roused but within the existing limitations we
are trying to do what we can and I hope in
due: course, it will be recognised that the
Education Ministry is having some impact on
educational improvement in the country.

With these words, I move that the demands
may be passed by the House.

aawafa wgwa ;. aw S afs
arax g gad fedls & a8 gowr-
Fz foerare art § 93 fe dae § Faw
I FIEFT 43 qEE FH TIRT § |
AT 1T ANT I GRT THY 9T A A-
faem &t & awgar § smgwr S qdw
ag fedie & w1 g Frea
2 f5 o a9 @A wa qfEd, waa ad
o g AfAe A7 gEd i @
F #fifqw 1 (sws)

&t g g (dEw) ¢ s
TF @Y §EE qg a4 e |
-+ (sgEeT)

wAmfa AREa : AI9RT QATE FA
a fee g@d ® &7 & FE
(W) T AT A WE FW
o o fafasgt o smg @ aifeom
..(m}-.-.

Wt AR ST fas O g
FT ¥ Qfwy | (sqEww)

aamfa w8 : AOFT A FT

at fRT et a1 F7T i (- (saEe)
gafad & a9 ¥ " AR E )

ot qurR STET : gaTT &L A
dfag aff v fedtom @ & g=F
9 qvE grr 1 (sEwe)
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A A Arewr A G R oo
W1 #Y¢ |qr qgF ¥ fay R CRAC
ar &9 gAT A 3 )

MR. CHAIRMAN : I will now put cut
motion No. 126 by Shri Shiv Chandra Jha to
the vote of the House. The question of :

“That the Demand under the Head
Ministry of Education and Youth Services
be reduced to Re. 1”

[ Failure to stop the brain drain from India to
Joreign countries) (126)

The Lok Sabha divided,

Division No. 27 ] [17.27 brs.

AYES

Basu, Dr. Maitreyee
Behera, Shri Baidhar
Biswas, Shri J. M.

Jha, Shri Shiva Chandra
Khan, Shri Ghyoor Ali
Mangalathumadam, Shri
Molahu Prashad, Shri
Ram Charan, Shri

Satya Narain Singh, Shri
Sen, Shri Deven

Shastri, Shri Ramavatar
Thakur, Shri Gunanand
Viswambharan, Shri P.
Yadav, Shri Ram Sewak

NOES
Ahirwar, Shri Nathu Ram

Ahmed, Shri F. A.
Amat, Shri D.

" Anbazhagan, Shri

Asghar Husain, Shri
Azad, Shri Bhagwat Jha
Babunath Singh, Shri
Bajpai, Shri Vidya Dhar
Barua, Shri Bedabrata
Basumatari, Shri
Baswant, Shri

Bhagat, Shri B. R.
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Bhakt Darshan, Shri
Bhandare. Shri R. D.
Bhanu Prakash Singh, Shri
Bohra, Shri Onkarlal

Brah dji, Shri Swami
Chanda, Shrimati Jyotsna
Chandrika Prasad, Shri
Chaturvedi, Shri R. L.

Chaudhary, Shri Nitiraj Singh

Choudhury, Shri J. K.
Dasappa, Shri Tulsidas
Deo, Shri K. P. Singh
Deo, Shri P. K.
Deshmukh, Shri K. G.
Dinesh Singh, Shri
Dipa, Shri A.

Dixit, Shri G. C.
Dwivedi, Shri Nageshwar
Ering, Shri D.

Gandhi, Shrimati Indira
Gavit, Shri Tukaram
Gupta, Shri Lakhan Lal
Iqbal Singh, Shri
Jadhav, Shri Tulshidas
Jadbav, Shri V. N.
Jagjiwan Ram, Shri
Jamir, Shri S. C.
Kamalanathan, Shri
Kamble, Shri

Karan Singh, Dr.
Kavade, Shri B. R.
Khan, Shri M. A.
Khanna, Shri P. K.
Kikar Singh, Shri
Kinder Lal, Shri
Kiruttinan, Shri

Kisku, Shri A. K.
Kotoki, Shri Liladhar
Kureel, Shri B. N.
Lalit Sen, Shri

Laskar, Shri N. R.
Lutfal Haque, Shri
Mabhadeva Prasad, Dr.
Mabhishi, Dr. Sarojini
Majhi, Shri Mahendra
Malhotra, Shri Inder J.
Mandal, Dr. P.

Mandal, Shri Yamuna Prasad

Maran, Shri Murasoli
Marandi, Shri
Master, Shri Bhola Nath
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Melkote Dr.
Menon, Shri Govinda

Minimata Agam Dass Guru, Shrimati

Mishra, Shri G. S.
Mohammad Yusuf. Shri
Mutthy, Shri B. S. -
Muthusami, Shri C.
Nanda, Shri

Oraon, Shri Kartik
Palchaudhuri, Shrimati Ila

‘Panigrahi, Shri Chi
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Pant, Shri K. C.
Paokai Haokip, Shri
Partap Singh, Shri
Parthasarathy, Shri
Patil, Shri Deorao
Pradhani, Shri K.

Puri, Dr. Surya Prakash
Qureshi, Shri Mohd. Shafi
Raghu Ramaiah, Shri
Raj Deo Singh, Shri
Ram Sewak, Shri

Ram Swarup, Shri

Ramshekhar Prasad Singh, Shri

Rana, Shri M. B.

Rao, Shri Jaganath
Rao, Dr. K. L.

Rao, Shri J. Ramapathi
Rao,Dr. V.K.R. V.
Raut, Shri Bhola
Rohatgi, Shrimati Sushila
Roy, Shri Bishwanath
Roy, Shrimati Uma
Sadhu Ram, Shri

Saha, Dr. S. K.

Saigal, Shri A. S.
Saleem, Shri M. Yunus
Sambasivam, Shri
Sankata Prasad, Dr.
Savitri Shyam, Shrimati
Sen, Shri Dwaipayan
Shambhu Nath, Shri
Shankaranand, Shri B.
Shastri, Shri Biswanarayan
Shastri, Shri Sheopujan
Sher Singh, Shri
Shinde, Shri Annasahib
Shinkre, Shri

Shiv Chandika Prasad, Shri

Siddayya, Shri
Siddbeshwar Prasad, Shri
Sinha, Shri R. K.

320



321 D.G. (Min. Edu. and

Sonavane, Shri
Subravelu, Shri
Sudarsanam, Shri M.
Sunder Lal, Shri
Sursingh, Shri
Swaran Singh, Shri
Uikey, Shri M. G.
Ulaka, Shri Ramachandra
Venkatswamy, Shri G.
Virbhadra Singh, Shri
Yadav, Shri Chandra Jeet

MR. CHIARMAN : The result* of the
division is :

Ayes : 14; Noes : 126,

The motion was negatived

MR. CHAIRMAN : Now I put all the
other cut motions together to the vote of the
House.

sit Moy qww (atgmia) c dw T
qraq Fo 173 a7 g
MR. CHAIRMAN: The lobbies are
already cleared. I am putting it to the vote
of the House.

SHRI A, S. SAIGAL (Bilaspur) : Lobbies
should be cleared again under the rules.

MR. CHAIRMAN: All right. Let the

lobbies be cleared.

The Lobbies have been cleared. I am now
putting cut motion No. 173 to the vote of the

House. The question is :

“That the Demand under the head
‘Education’ be reduced to Re. 1"

[Neglect shown by Ministry for the development
of Hindi as shown by expendilure of 4 lakhs
as against grant of Rs. 14 lakhs for 1969-70
and getting only, 12,000 pages translated
as against the target 28,000 pages.] (173)

Division No. 28] [17.32 hrs.

AYES

Behera, Shri Baidhar
Biswas, Shri J. M.

Jha, Shri Shiva Chandra
Khan, Shri Ghayoor Ali

VAISAKHA 2, 1892 (SAKA)
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Lakkappa, Shri K.

Molahu Prashad, Shri

Ram Charan, Shri

Satya Narain Singh, Shri

Sen, Shri Deven

Thakur, Shri Gunanand

Yadav, Shri Ram Sewak
NOES

Ahirwar, Shri Nathu Ram

Ahmed, Shri F. A.

Amat, Shri D,

Amin Shri R. K.

Avbazhagan, Shri

Asghar Husain, Shri

Atam Das Shri

Babunath Singh, Shri

Bajpai, Shri Vidya Dhar

Barua, Shri Bedabrata

Basumatari, Shri

Baswant, Shri

Bhanu Prakash Singh, Shri
Bohra, Shri Onkarlal
Brahmanandji, Shri Swami
Chanda, Shrimati Jyotsna
Chandrika Prasad, Shri
Chaturvedi, Shri R. L.
Chaudhary, Shri Nitiraj Singh
Choudhury, Shri J. K.
Dasappa, Shri Tulsidas
Deo, Shri K. P. Singh
Deo, Shri P. K.
Deshmukh, Shri K. G.
Dinesh Singh, Shri
Dipa, Shri A.
Dixit, Shri G. C.
Dwivedi, Shri Nageshwar
Ering, Shri D.
Gandhi, Shrimati Indira
Gavit, Shri Tukaram
Gupta, Shri Lakhan Lal
Gurcharan Singh, Shri
Igbal Singh, Shri
Jadhav, Shri Tulsidas
Jadhav, Shri V. N.
Jagjiwan Ram, Shri
Jamir, Shri 8. C.
Kamalanathan, Shri
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Kamble, Shri

Karan Singh, Dr.

Kavade, Shri B. R.

Khan, Shri M. A.

Khanna, Shri P. K.

Kinder Lal, Shri
Kiruttinan, Shri

Kisku, Shri A. K.

Kotoki, Shri Liladhar
Kureel, Shri B. N.

Lalit Sen, Shri

Laskar, Shri N. R.

Lutfal Haque, Shri
Mahadeva Prasad, Dr.
Mahida Shri Narendra Singh
Mabhishi, Dr. Sarojini
Malhotra, Shri Inder J.
Mandal, Dr. P.

Mandal, Shri Yamuna Prasad
Maran, Shri Murasoli
Marandi, Shri

Master, Shri Bhola Nath
Melkote, Dr.

Menon, Shri Govinda
Minimata Agam Das Guru, Shrimati
Mishra, Shri G. S.
Mohammad Yusuf, Shri
Murthy, Shri B. S.
Muthusami, Shri C.

Nanda, Shri

Oraon, Shri Kartik
Palchaudhuri, Shrimati Ila
Panigrahi, Shri Chi i
Pant, Shri K. C.

Paokai Haokip, Shri

Partap Singh, Shri
Parthasarathy, Shri

Patil, Shri Deorao

Patil Shri T. A.

Pradhani, Shri K.

Qureshi, Shri Mohd. Shaffi
Raghu Ramaiah, Shri

Raj Deo Singh, Shri

Ram Sewak, Shri

Ram Swarup, Shri
Ramshekhar Prasad Singh, Shri
Rana, Shri M. B.

Rao, Shri Jaganath

Roa, Dr. K. L.

Rao, Shri J. Ramapathi
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Rao, Dr. V.K.R. V.
Rao Shri V. Narasimha
Raut, Shri Bhola
Rohatagi, Shrimati Sushila
Roy, Shri Bishwanath
Roy, Shrimati Uma
Sadhu Ram, Shri

Saha, Dr. S. K.

Saigal, Shri A. S.

Saleem, Shri M. Yunus
Sambasivam, Shri
Sankata Prasad, Dr.
Savitri Shyam, Shrimati
Shankaranand, Shri B.
Shastri, Shri Biswanarayan
Shastri Shri Ramanand
Shastri, Shri Sheopujan
Sher Singh, Shri

Shinde, Shri Annasahib
Shinkre, Shri

Shiv Chandika Prasad, Shri
Siddayya, Shri
Siddheshwar Prasad, Shri
Sinha, Shri R. K.
Sonavane, Shri
Subravelu, Shri
Sudarsanam, Shri M.
Sunder Lal, Shri
Sursingh, Shri

Swaran Singh, Shri
Uikey, Shri M. G.

Ulaka, Shri Ramachandra
Venkatswamy, Shri G.
Virbhadra Singh, Shri
Xavier, Shri S.

Yadav, Shri Chandra Jeet

MR. CHAIRMAN : The result* of the
division is :
Ayes : 11; Noes: 128.
The motion was negatived

MR. CHAIRMAN : Now I shall put all the
other cut motions to the vote of the House.

All the other cut motions were also put and negatived
MR. CHAIRMAN : The question is:

“That the respective sums not exceeding
the amounts shown in the fourth column
of the order paper, be granted to Presi-

*Shri Mahendra Majhi also voted for NOES.
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dent, to complete the sums necessary to
defray the charges that will come in
course of payment during the year en-
ding the 31st day of March, 1971, in res-
pect of the heads of demands entered in
the second column thereof against
Demands Nos. 6 to 11 and 106 relating
to the Ministry of Education and Youth
Services.”
The motion was adopted
[The Motions for Demands for Grants, which
were adopted by the Lok Sabha, are reproduced
below.—Ed.]
Deuanp No, 6.—Mmvistry 0F EDUCATION AND
Yours SEmvices

“That a sum not exceeding Rs. 96,82,000
be granted to the President to complete
the sum necessary to defrap the charges which
will come in course of payment during the
year ending the 3lst day of March, 1971,
in respect of ‘Ministry of Education and
Youth Services'."

Deuano No. 7.—Enuvcamion
“That a sum not exceeding Rs. 5?,23,
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the sum necessary to defray the charges which
will come in course of payment during the
year ending the 31st day of March, 1971, in
respect of ‘Grants to Council of Scientific
and Industrial Research’.”
Dzuano No. 11.—Oruer Revenuve Expenor-
TURE OF THE MINSTRY OF
Epucation anp YourH Ser-
vices
“That a sum not exceeding Rs. 3,??
52,000 be g d to the President &
the sum necessary to defray thechargeswhl.ch
will come in course of payment during the
year ending the 31st day of March, 1971, in
respect of ‘Other Revenue Expenditure of
the Ministry of Education and Youth Servi-
ces’.”
Deuano No. 106.—Carrtar OurLay oF THe
Mmistey or Epucation
AnD YouTrH Services
“That a sum not exceeding Rs. 3,75,
42,000 be granted to the President to complete
the sum nscessary to defray the charges which
will come in course of payment during the
year ending the 31st day of March, 1971, in

73,000 be g d to the President to comp
the sum necessary to defray the charges which
will come in course of payment during the
year ending the 31st day of March, 1971, in
respect of ‘Education”.
Deuanp No. 8.—ARCHAEOLOGY
“That a sum not exceeding Rs. 1,36,
47,000 be g d to the President to complet
the sum nacessary to defray the charges whu:h
will come in course of payment duriog the
year ending the 31st day of March, 1971, in
respect of ‘Archacology™.
Demanp No. 9.—Survey or Inpia
“That a sum pot exceeding Rs. 5,03,72,
000 be g 1 to the Presid to complet

wmmybdgﬁay the charges wh:ch
will come in course of payment during the
year ending the 31st day of March, 1971, in
respect of ‘Survey of India’.”

Deuaxp No. 10,—Grawts To CounaiL oF

ScenTiFic AND INDUSTRIAL
Research
“That a sum not exceeding Rs. I?ll,
04,000 be gr d to the President to comy

pect of ‘Capital Outlay of the Ministry of
Education and Youth Services’.”

17.33 hrs.

MuwisTRY oF LABoUR, EMPLOYMENT AND
RenasitaTion

MR. CHAIRMAN : The House will now
take up discussion and voting on Demand Nos.
67 to 71 and 127 relating to the Ministry of
Labour, Employment and Rehabilitation for
which 5 hours have been allotted.

Hon. Members present in the House who
are desirous of moving their cut motions may
send slips to the Table within 15 minutes indi-
cating the serial numbers of the cut motions
they would like to move,

D No. 67.—Mi BY OF LAsour, Eup-
LOYMENT AND REHABILITATION

MR. CHAIRMAN : Motion moved :
“That asum not exceeding Rs. 74,52,
000 be granted to the President to complste

the sum necessary to defray the charges which
will come in course of payment during the




